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Action Point 
Code

Sector Total Number of 
Actions

Number of 
Actions 
Completed

Number of Actions 
Under Progress

CB CAPACITY BUILDING, 
MONITORING NETWORK AND 
SOURCE APPORTIONMENT

8 4 4

PO PUBLIC OUTREACH 6 6 0

RD/ C&D ROAD DUST AND 
CONTRUCTION & 
DEMOLITION 

25 21 4

VE VEHICLES 16 15 1

IP INDUSTRIES 20 18 2

BB/DF WASTE AND BIOMASS- 
DUMPING AND BURNING

17 16 1

AQ AIR QUALITY DATA 9 6 3

Date till which progress is submitted

Basic Information 
Name of Non Attainment City

Sate/ Union Territory

Name of Nodal Officer at PCB/ PCC

Email Id

Contact  Number

GAJRAULA

UTTAR PRADESH

Chief Environmental Officer (Laboratory)

ceolab@uppcb.in

0522-2720832

31.03.2021

1
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Action 
Point 
Code

Action Point Present Status Target Target 
Date

Deviat
ion 
from 

Appro
ved 
Action 

Plan 
Target

Annual 
Target

Field 
type

Attac
hmen
t

Attachmen
t Contents

Total 
Funds 
Alloca

ted 

Funds 
release
d

Funds 
Utiliz
ed

Additi
onal 
Funds 

Requir
ed

CB1

CB1.1 CAAQMS 03 CAAQMS are 
installed in industries. 
UPPCB has  requested 

to CPCB for integration 
and connectivity to 

these CAAQMS to 

National Network. 

UPPCB has provided 
necessary data to CPCB.

01 
CAAQMS 
required 

as per 
CPCB 

guidelin

e.

To be 
provided 
by CPCB

To be 
provid
ed by 

CPCB

No Numb
er

Yes Detailed 
Micro Plan 
for 

installation 
of CAAQMSs 

by UPPCB is 

attached. 

Annex-CB-
1.

Not 
Requir
ed as 

CAAQ
MS 

install

ed by 

indust
ries

Not 
require
d

Not 
requir
ed

Not 
require
d

CB1.2 Manual Stations 2 Manual Stations are 

established and are 
functional at following 
locations:                                     

1.Raunak Auto
2. Indira Chowk

1 (as per 

CPCB 
norms)

March 

2021

No 

target 
date 
availab

le in 
the City 

Action 

Plan as 
this is 
an 
additio

nal 
action 

point.

1 Numb

er

Yes Data is 

available on 
UPPCB 
website.  

http://www
.uppcb.com

/ambient_q

uality.htm

Rs. 

12.66 
Lac/ 
year 

Rs. 8.96 

Lac 

Rs. 

8.96 
Lac 

Rs. 3.7 

Lacs 
additio
nal for 

1 
Manual 

monito

ring 
station 

CB3

CAPACITY BUILDING, MONITORING NETWORK AND SOURCE APPORTIONMENT

Installation & Commissioning of Monitoring Stations

Assessment of sources

2



CB3.1 Emission 
Inventory

CB3.3 Source 
Apportionment 
Study

CB4

CB4.1 Training & skill 
development of 
public officals

Could not be organised 
due to COVID-19 
pandemic conditions. 

Will be organised in 
2021-22 as per the 

Training Calender 
enclosed.

As per 
the 
Training 

Calender 
2021-22 

(copy 
enclosed
)

As per the 
Training 
Calender 

2021-22 
(copy 

enclosed)

Yes As per 
the 
schedule 

mentione
d in the 

Training 
Calender 
2021-22.

As 
per 
attach

ment

Yes Training 
Calender 
2021-22. 

Annex-CB-
3.

Dema
nd for 
activit

y 
placed 

under 
15th 
FC

Nil Nil Rs. 
67.63 
lacs

CB4.2 Infrastructure 

development 
(Laboratory/ 

AQM Cell

AQM cell in UPPCB HQ 

and Air Lab in UPPCB 
Bijnor HQ for gajraula 

city have already been 
established and are 
functional 

1 Lab  & 

1 AQMC

360 days 

(Dec-2020 
with 04 

months 
grace 
period due 

to COVID-
19 
pandemic 

situation

No Complete

d

Yes/NoNo Nil Not 

requir
ed

Not 

require
d

Not 

requir
ed

Not 

require
d

Training & Capacity Building

SA/CC study based on 
available data shall be 

completed by June 
2021 and 
comprehensive study 
shall be completed 

after 3 years from 

reciving of funds.

Rapid 
SA/CC 

study

Jun-21 for 
rapid 

study

No No Study Yes Detailed 
Micro Plan 

for EI & SA 
is attached. 
Annex-CB-
2.

Rs. 6.2 
Lac

Rs. 6.2 
Lac

3.72 
Lac

No

3



CB4.4 Organization of 
meeting of 

District 
Environment 
Committee for 
sensitizing the 

Line Departments 

for advance 
preparedness of 

implementation 

of Action Plan and 
following action 

points 

District level committee 
under the 

Chairmanship of 
District Magistrate is 
functional and 
meetings are held on 

monthy basis for 

reviewing the 
implementation of City 

Clean Air Action Plan. 

DEC meetings during 
the last quarter held on 

the following dates:
21.08.2020; 

29.09.2020; 
07.11.2020; 
24.12.2020, 30.01.2021 

and 24.02.2021

Monthly August, 
2020 

(Immediat
e) &
October, 
2020 and 

thereafter 

regular 
monthly 

meetings

No 12 Numb
er

Yes All MoM are 
available on 

the portal 
(http://ww
w.upecp.in/
HomeMeeti

ngList.aspx)

Not 
requir

ed

Not 
require

d

Not 
requir

ed

Not 
require

d

4



CB5 Emergency 
Response 

System

1. GRAP is applicable in 

the city and monitoring is 

done on a regular basis by 

DEC. 

2. For the purpose of ERS 

to be developed by PCB, 

State Disaster 

Management Authority 

and Meteorological 

Department as per the 

order of Hon'ble NGT 

dated 20.11.2019, the 

disaster Management 

Authority has requested 

for development of a 

guideline by NDMA. The 

matter also reviewed by 

CS,GoUP and a letter has 

been sent to NDMA, CPCB 

and MoEF&CC for 

issuance of a guideline for 

development of ERS for 

severe levels of air 

pollution. The response of 

MoEF&CC, CPCB & NDMA 

is awaited.  

1. GRAP 
impleme

ntion    
 2. 
Develop
ment of 

ERS as 

per of 
order of 

Hon'ble 

NGT

1. Oct-19   
2.To be 

provided 
by NDMA, 
MoEF&CC 
& CPCB

1. No      
2.Yes 

as 
matter 
referre
d to 

NDMA, 

MoEF&
CC & 

CPCB

1. GRAP 
impleme

ntion                
2. 
Develop
ment of 

ERS as 

per of 
order of 

Hon'ble 

NGT

Numb
er

Yes 1. Grap 
Implementa

tion report 
Annex-CB-
4.

2. Letter 

dated 
22.12.2020 

written by 

the State to 
NDMA, 

CPCB & 
MoEF&CC. 

Annex-CB-
5.

Not 
Neede

d

Not 
Needed

Not 
Neede

d

Not 
require

d

5



Action 

Point 
Code

Action Point Present Status Target Target 

Date

Deviati

on 
from 
Approv

ed 
Action 
Plan 

Target

Annual 

Target

Field 

type

Atta

chm
ent

Attachment 

Contents

Total 

Funds 
Allocated 

Funds 

release
d

Funds 

Utiliz
ed

Additio

nal 
Funds 
Requir

ed

PO1

PO1.1 Daily Air Quality 

Public 
Information 
Dissemination 

System

Real time data on Air quality 

shall be available on Sameer 
App after CPCB connects the 
03 industrial CAAQMSs to 

the Sameer App. 

Information as desired by 
CPCB has been provided by 
UPPCB. At present, monthly 

air quality data is being 
published on UPPCB's 

website

03 

industri
al 
CAAQM

Ss

Regular 

activity

To be 

given 
by 
CPCB

03 

industria
l 
CAAQMS

s

Yes/No No Nil Not 

required

Not 

require
d

Not 

requir
ed

Not 

require
d

PO1.3 Issue public 

advisory for 

prevention and 
control of air 

polltuion

AQI bulletin along with 

public advisory and action 

taken is published on UPPCB 
website during GRAP 

period. 10 bulletins were 
published during the last 
quarter (Jan-Mar 21)

10 15 days 

and 

thereaf
ter as 

regular 
activity 
(15.9.1

9)

No 20 Number URL 10 Weekly 

bulletins 

(http://ww
w.uppcb.com

/weekly-
aqi.htm)

Not 

required

Not 

require

d

Not 

requir

ed

Not 

require

d

PUBLIC OUTREACH

Public Outreach

6



PO1.4 Deeper public 

engagement and 
consultation 
(workshops/ 

programmes in 
schools/ 
colleges)

Public Awareness Activities 

could not be organised due 
to COVID-19 pandemic 
conditions. In 2021-22 

Public Awareness Activities 
will be organised as per the 
Public Awareness Calender 

2021-22.

As given 

in the 
Calende
r 

enclose
d.

As 

given in 
the 
Calend

er 
enclose
d.

Yes due 

to 
COVID-
19 

pandem
ic 
situatio

n 

As given 

in the 
Calender 
enclosed.

Number Yes Public 

Awareness 
Calender for 
Year 2021-

22. Annex-
PO-1.

Not 

required

Not 

require
d

Not 

requir
ed

Rs. 25 

lacs

PO1.5 Launch mobile 
app to update 

public about 
status of air 

quality

Air quality data is being 
published on UPPCB's 

website on monthly basis. 

Air 
quality 

data is 
being 

publish
ed

30 days 
(Sept 

2019)

No  Regular 
activity

Yes/No No Nil Not 
required

Annexu
re

Nil Not 
require

d

PO2

PO2.1 App Based 

System

Swachh Vayu App has been 

developed and is 
operational. 

Swachh 

Vayu 
App 

30 days 

(Sept 
2019)

No  Complet

ed

Number Yes   No 

complaints 
received as 
on 

15.03.2021 
for Gajraula 
The Status of 

disposal 

monitored 

for 

improvemen
t by AQMC & 
DEC. 

Rs. 8.5 

lacs

Rs. 8.5 

lacs

Rs. 8.5 

lacs

Not 

require
d

PO2.2 Helpline 

Number

Helpline Number: 

01342260434

Complet

ed

Regular 

activity

No Complete

d

Number No Not 

Applicable

Not 

required

Not 

require
d

Not 

requir
ed

Not 

require
d

Public Grievance Redressal System

7



Action 
Point 
Code

Action Point Present Status Target Target 
Date

Deviatio
n from 
Approve
d Action 

Plan 

Target

Annual 
Target

Field 
type

Attac
hmen
t

Attachment 
Contents

Total 
Funds 
Allocat
ed 

Funds 
releas
ed

Funds 
Utiliz
ed

Additi
onal 
Funds 
Requir

ed

RD1 Road dust 
RD1.1 Immediate lifting of 

solid waste 

generated from 
disilting and 

cleaning of 
municipal drains for 
its disposal

100% (Cleaning of 
municipal drains work 

have been completed.)

28 Kms Regular 
Activity 

(30.06.202
1)

No Comple
ted

Text YES List of drains 
cleaned. 

Annex-RD-1

10.45 
Lacs 

Comm
on 

Source

10.45 
Lacs

10.45 
Lacs

Not 
Requir

ed

RD1.2 Maintain potholes 
free roads

3 Kms Potholes Free 
Road Work Have been 
Done.

3 Kms 90 days 
(Nov 2019 
)

No Comple
ted

Numbe
r

YES List of road 
stretches 
made 

pothole free. 
Annex-RD-

2.

Rs. 3.5 
Lacs

Rs. 3.5 
Lacs

Rs. 3.5 
Lacs

Not 
Requir
ed

Cleanliness and water 

spraying are being 
done 02 times in a 
week through 05 water 

tankers on 73 roads 
covering 120 Kms .

15 Kms Oct-2019 

(Road 
cleaning is 
a Regular 

Activity.)

No Comple

ted (On-
going)

Numbe

r

Yes Attached As 

Annex-RD-
3.

1.50 

Lacs 
Comm
on 

Source

1.50 

Lacs

1.50 

Lacs

Not 

Requir
ed

Assessment of road 

dust of 1 Km has been 
completed.

1 kms 17-22 

August, 
2020

No Comple

ted

Study Yes letter 

attached. 
Annex-RD-
4.

01 

Lakh

0.8 

Lakh

0.8 

Lakh

Not 

Requir
ed

ROAD DUST AND CONSTRUCTION & DEMOLITION 

Regular cleaning of 

street surfaces and 
spraying of water to 
suppress dust.

RD1.3

8



Tender invited for 

purchase of 01 

mechanical sweeping 
machine.

5 Kms 31.03.202

1

No Ongoin

g 

(Tender 
Under 
Process
)

Study Yes Tender 

details. 

Annex- RD-
5.

66,40,0

00 CFC 

(centra
l 
finance 
commi

ssion)

7E+06 Not 

Utilize

d

Not 

Requir

ed

Night washing of roads 

with STP treated water 

twice a week is being 
done regularly

10 kms October, 

2020

No Regular 

activity

Numbe

r

Yes List of roads. 

Annex-RD-

6.

12000

00

 (unit)

1E+05 1E+05 Not 

Requir

ed

RD1.4 Black-topping of 

unpaved road

05 roads were 

identified for black-
topping work without 

paved road,Black 
topping of 05 road of 

15 km  work has been 
completed. 

15 km 

of 05 
Roads 

180 days 

(June-
2020 

including 
the grace 

period of 
COVID-19 
pandemic 

 No Ongoin

g

Numbe

r

Yes List of roads. 

Annex-RD-
7.

Rs. 6 

Lac

Rs. 6 

Lac

6 Lac Not 

Requir
ed

RD1.6 To take appropriate 

action to remove 
road dust/silt 

regularly by using 
mechanical 

sweepers

Action is being taken to 

invite tender for 
mechanical sweeping.

5 Kms 30.04.202

1

Yes              

Dec. 
2021

Ongoin

g 
(Tender 

Under 
Process

)

Numbe

r

Yes Tender 

details. 
Annex- RD-

5.

66,40,0

00 CFC 
(centra

l 
finance 

commi

ssion)

7E+06 Not 

Utilize
d

Not 

Requir
ed

RD1.7 End-to-end paving 
of the road

End to end paving has 
been done for 4.2 Kms 

paving of the road.

4.2 
Kms

180 days 
(Dec-21)

 No Comple
ted

List Yes List of roads. 
Annex-RD-

8.

Rs. 40 
Lacs

Rs. 40 
Lacs

Rs. 40 
Lacs

Not 
Requir

ed

Regular cleaning of 
street surfaces and 

spraying of water to 
suppress dust.

RD1.3

9



RD1.9 Introduce water 

fountain at major 

traffic intersection

6 water fountain has 

been installed .

6 

fountai

ns

90 days 

(Nov-19)

 No Comple

ted

Numbe

r

Yes list of 6 

water 

fountains. 
Annex-RD-
9.

 44 

Lacs

 44 

Lacs

 44 

Lacs

Not 

Requir

ed

RD1.10 Widening of Roads Widening of 03 roads 
are under progress.

1. Indira chowk to 
Daakkhane

2.Mandi Samiti to 
Fazalpur railway 
cossing 

3. Yash Public school to 
Khaadgujar road 

99.25 
Kms

360 days 
(Dec-2020 

with 04 
months 

grace 
period due 
to COVID-

19 
pandemic 

situation)

Yes  Novem
ber 

2021

Text Yes As detailed 
in present 

status.

Approx  
Rs.310

0 crore

Approx  
Rs.310

0 crore

Appro
x  

Rs.200
0 

crore

Not 
Requir

ed

RD1.11 Improvement of 

infrastructure for 

decongestion of 
road.

Improvement of 

infrastructure for 

decongestion of 6.25 
Kms road under 

process.

6.25 

Kms

01-11-2019 Yes Comple

ted

Numbe

r

YES As detailed 

in present 

status.

40 Lacs 40 Lacs 40 

Lacs

Not 

Requir

ed

RD1.14 Identify road 
stretches with high 
dust generation

O3 Roads of length 
about 8 kms on the 
basis of Road dust 

assessment.

8 kms 31.12.202
1

Yes Ongoin
g 
Activity. 

Comple
ted for 
Quarter

length YES As detailed 
in present 
status.

NIL NIL NIL Not 
Requir
ed

RD1.15 Create Proper 
Pedestrian 
Infrastructure

 Work of 7 Kms 
footpath completed.

7 kms 31.12.202
2

 No Comple
ted 

Numbe
r

YES Details of 
Pedestrail 
Infrastructur

e.
Annex-RD-

10.

40 Lacs 40 Lacs 40 
Lacs

Not 
Requir
ed

10



RD1.16 All the 

canals/nullah's side 

roads should be 
brick lined. Proper 
plantation also 
carried out.

Plantation work has 

been completed

1 360 days 

(Dec-2020 

with 04 
months 
grace 
period due 

to COVID-
19 

pandemic 
situation)

No Comple

ted 

Numbe

r

No Nil 12,500

/-

12,500

/-

12,50

0/-

Not 

Requir

ed

RD2

RD2.2 Creation of green 
buffers along the 

traffic corridors and 
their maintenance

Plantation in 3000 Tree 
Guards is under 

process.

3000 
Plants 

with 
Tree 

Guards

31.12.202
1

No  Comple
ted

Numbe
r

YES Details of 
Plantation.

Annex-RD-
11.

10.78 
Lakh

10.78 
Lakh

No 
Utilize

d

Not 
Requir

ed

RD2.3 Necessary changes 
in byelaws- 

Greening of open 
areas, 
gardens,commun ity 

places, schools and 
housing societies

Housing & Urban 
Planning Department 

U.P. has made 
necessary provisions in 
the byelaws for 

plantatiion in open 
areas, housing societies 

etc.

Change 
in 

Byelaw
s

90 days
(oct-2019)

Yes Change 
in 

Byelaw
s

Notifica
tion

 Yes Copy of the 
Notification. 

Annex-RD-
12.

Not 
Requir

ed

Not 
Requir

ed

Not 
Requir

ed

Not 
Requir

ed

RD2.5 Builders should 

leave 25%/33% 

area for green belt in 
residential colonies 
to be made 
mandatory.

Master Plan is being 

prepared by M.D.A.

Master 

Plan is 

being 
prepar
ed

44531 No under 

process

Numbe

r

No Nil Not 

Requir

ed

Not 

Requir

ed

Not 

Requir

ed

Not 

Requir

ed

Creation of green cover

11



RD2.7 Implementation of 

maintaining at least 

33% forest cover 
area in the city in 
master plan.

At least 70 percent 

work has been 

completed under 33 
percent forest cover 
scheme. The remaining 
work will be completed 

as soon as possible

4.69 Sq. 

Km.

180 days 

(June-

2020 
including 
the grace 
period of 

COVID-19 
pandemic 

situation)

Yes             

01-07-

2021

under 

process

Numbe

r

No Nil Rs.7.5 

Lac

7.5 Lac 5.25 

Lac

Not 

Requir

ed

C&D1

C&D1.1 Ensure 

transportation of 
construction 
materials in covered 

vehicles

01 vehicle has been 

purchased for 
transportation of 
construction material 

in covered vehicles

01 

vehicle

Regular 

activity

No Comple

ted

Numbe

r

Yes As detailed 

in present 
status.

7,96,00

0 CFC 
(centra
l 

finance 
commi

ssion)

796

000

796

000

Not 

Requir
ed

Construction Activities 

12



C&D1.2 Strict enforcement 

of CPCB guidelines 

for construction 
(use of green 
screens, side 
covering of digging 

sites, etc.)

1.	UPPCB has 

launched dustapp 

www.upecp.in/dustapp 
for the purpose of dust 
control self audit and a 
public notice was 

issued u/s 31A of Air 
act in the newspaper 

dated 23.09.2020 and 
through e-

advertisement for the 

same
2.	The app is 

functional since 
October 2020 and 02 
construction projects 

have submitted online 
self dust control audit 

assessment online. 
3.UPPCB has also 

initiative for 
installation of PTZ 

cameras at all the 
major construction 
sites with open access 

to the UPPCB server. 

1 Regular 

activity

No  Regula

r 

activity.  

Numbe

r

Yes List of 

Projects.

Annex-C&D-
1.

Not 

Requir

ed

Not 

Requir

ed

Not 

Requir

ed

Not 

Requir

ed

13



C&D1.3 Restriction on 

storage of 

construction 
materials along the 
road.

Restriction on storage 

of construction 

materials along the 
road is strictly 
enforced. All 
construction sites are 

being covered by green 
mesh curtain. All 

construction areas are 
being covered to avoid 

dispersion of 

particulate matter. The 
regulating authority for 

this is Gajraula/Bijnor 
Municipal Corporation 
& Gajraula/Bijnor 

Development 
Authority. Fines are 

being imposing on 
defaulters.

 Regula

r 

activity

30 days ( 

Sept -2019 

)

No  Regula

r 

activity

Numbe

r

Yes details of 

action taken 

against 
defaulter 
agencies.
Annex-C&D-

2.

Not 

Requir

ed

Not 

Requir

ed

Not 

Requir

ed

Not 

Requir

ed

14



C&D1.4 Covering of 

construction site.

Restriction on storage 

of construction 

materials along the 
road is strictly 
enforced. All 
construction sites are 

being covered by green 
mesh curtain. All 

construction areas are 
being covered to avoid 

dispersion of 

particulate matter. The 
regulating authority for 

this is Gajraula/Bijnor 
Municipal Corporation 
& Gajraula/Bijnor 

Development 
Authority. Fines are 

being imposing on 
defaulters.

 Regula

r 

activity

30 days ( 

Sept -2019 

)

No  Regula

r 

activity

Numbe

r

Yes details of 

action taken 

against 
defaulter 
agencies.
Annex-C&D-

2.

Not 

Requir

ed

Not 

Requir

ed

Not 

Requir

ed

Not 

Requir

ed

C&D1.8 Enforcement of 
Construction and 

Demolition Waste 
Rules

Regular inspection is 
carried out to prevent 

such type of activity. 
Any defaulter found is 
imposed with penalty 

and action taken as per 

law.
1. Tractors and trolleys 
have been arranged to 

collect C&D waste. 2. 
Interlocking Tyles are 

manufactured from the 
C&D West extracted 
from the city.

 Regula
r 

activity

15 days ( 
15 sept 

2019 ) , 
and 
thereafter, 

continue 

as regular 
activity

No  Regula
r 

activity

Numbe
r

Yes Yes Detailed 
in present 

status

Not 
Requir

ed

Not 
Requir

ed

Not 
Requir

ed

Not 
Requir

ed
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C&D1.9 Control measures 

for fugitive 

emissions from 
material handling-
conveying and 
screening 

operations

1.	UPPCB has 

launched dustapp 

www.upecp.in/dustapp 
for the purpose of dust 
control self audit and a 
public notice was 

issued u/s 31A of Air 
act in the newspaper 

dated 23.09.2020 and 
through e-

advertisement for the 

same
2.	The app is 

functional since 
October 2020 and 02 
construction projects 

have submitted online 
self dust control audit 

assessment online. 
3.UPPCB has also 

initiative for 
installation of PTZ 

cameras at all the 
major construction 
sites with open access 

to the UPPCB server. 

 Regula

r 

activity

15 days ( 

15 sept 

2019 ) , 
and 
thereafter, 
continue 

as regular 
activity

No  Regula

r 

activity

Numbe

r

Yes List of 

Projects.

Annex-C&D-
1.

Not 

Requir

ed

Not 

Requir

ed

Not 

Requir

ed

Not 

Requir

ed

C&D1.11 Enforce restrictions 

on construction 
activities within 
urban air shed zones 
during high 

pollution period

Regular Monitoring is 

being done.

 Regula

r 
activity

15 days ( 

15 sept 
2019 ) , 
and 
thereafter, 

continue 
as regular 

activity

No  Regula

r 
activity

Numbe

r

No Nil Not 

Requir
ed

Not 

Requir
ed

Not 

Requir
ed

Not 

Requir
ed
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C&D1.12 Frame and 

implement policy for 

segregation of 
construction and 
demolition waste 
and provide a 

network of 
decentralized C&D 

waste segregation 
and collection sites 

across the city.

UPPCB has launched 

dustapp 

www.upecp.in/dustapp 
for the purpose of dust 
control self audit and a 
public notice was 

issued u/s 31A of Air 
act in the newspaper 

and through e-
advertisement for the 

same.

 Regula

r 

activity

15 days ( 

15 sept 

2019 ) , 
and 
thereafter, 
continue 

as regular 
activity

No  Regula

r 

activity

Numbe

r

No Nil Not 

Requir

ed

Not 

Requir

ed

Not 

Requir

ed

Not 

Requir

ed

C&D1.13 Promote recycling of 
construction and 
demolition waste.

Interlocking bricks and 
pots are being 
prepared.

 Regula
r 
activity

15 days, 
and 
thereafter, 

continue 
as regular 

activity

No  Regula
r 
activity

Numbe
r

No No Not 
Requir
ed

Not 
Requir
ed

Not 
Requir
ed

Not 
Requir
ed
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Action 
Point 
Code

Action Point Present Status Target Target 
Date

Deviat
ion 
from 
Appro

ved 
Action 
Plan 
Target

Annua
l 
Target

Fiel
d 
type

Atta
chm
ent

Attach
ment 
Conten
ts

Total 
Funds 
Allocat
ed 

Fund
s 
relea
sed

Fun
ds 
Utili
zed

Addit
ional 
Fund
s 

Requi
red

VE1

VE1.1 Number of PUC 
centers in the city 

PUC Center in Gajraula 
is as-  
1.Nature Seva Samiti 
BPCL coco side, 
Gajraula  
2.shree Ji Seva 

Sansthan Delhi road 
Gajraula 
3. Hindustann sales, 
Delhi road Gajraula  
4.Nihal Paryavaran 
Samiti,Delhi road 
Gajraula 
5. Chaudhari Welfare                             

Society,Gajraula. 

5 PUC 180 days 
(June-
2020 
including 
the grace 
period of 

COVID-19 
pandemic 
situation)

No Compl
eted

Num
ber

Yes As 
detaile
d in 
present 
status.

15 lakh 15 
lakh

15 
lakh

NIL

VE1.2 Regular checking of 
Vehicular emission 
and issue of Pollution 

under Control 

Certificate (PUC)

Regular checking of 
vehicular emissio is 
regular basis.

On-going Regular 
activity

No Regula
r 
activity

Num
ber

No Nil Not 
Requir
ed

Not 
Requi
red

Not 
Req
uire

d

Not 
Requi
red

VEHICLES

Improve and strengthen PUC programme
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VE1.4 linking of PUC centres 

with remote server 
and eliminate manual 
intervention in PUC 
testing. 

Linked to 05 PUC with 

remote sensor

5 PUC 180 days 

(June-
2020 
including 
the grace 
period of 
COVID-19 
pandemic 
situation)

No Compl

eted

Num

ber

Yes As 

detaile
d in 
present 
status.

15 lakh 15 

lakh

15 

lakh

Not 

Requi
red

VE3

VE3.4 Check overloading: 
Use weigh-in-motion 
bridges / machines 
(WIM) and Weigh 
bridges at entry 
points to the city to 

check the payload of 
commercial vehicles. 
As per the CMVR, a 
penalty of 10 times 
the applicable rate for 
overloaded vehicles is 
applicable.

Weigh in motion 
bridges installed 
checked 02 
overloadings.

02 
overload
ings

180 days 
(June-
2020 
including 
the grace 
period of 

COVID-19 
pandemic 
situation)

No Compl
eted 

Num
ber 

No No 10 lakh 10 
Lakh

10 
Lakh

Not 
Requi
red

VE4

Freight transport 

Clean fuel and fuel Quality
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VE4.1 Check on fuel 

adulteration and 
random monitoring of 
fuel quality data

Actions are being taken 

at administrative level 

by organizing a team of 
concerned company’s 
sales officer for the 
random Inspection of 

adulteration and fuel 
quality at different 

petrol pumps of the 
district and under the 

applied action plan time 

to time as per the rule 
continuous action is 

being taken for the 
control of adulteration.
In order to Improve the 

air quality of the non-
attainment city of 

Amroha (Gajraula) 
district, the concerned 

petrol pump is being 
inspected by sales officer 

of oil companies. No any 
defaulters found dunring 
inspecction

zero 

toleranc
e

30 days 

(Sept-
2019)

No On-

going

Num

ber

Yes As 

detaile
d in 
present 
status.

Not 

Requir
ed

Not 

Requi
red

Not 

Req
uire
d

Not 

Requi
red

VE4.2 Alternative clean fuel 
policy for vehicle 

Only fuel of type BS 6 
is available at retail 
outlets of Amroha 
(Gajraula). Also diesel 
Exhaust fluid (DEF) is 
available in adequate 
stock. there is no any 
LPG & CNG Stations in 

Gajraula

Availabil
ity of 
BS6 type 
fuel

30 days 
(Sept-
2019)

No On-
going

Num
ber 

Yes As 
detaile
d in 
present 
status.

Not 
Requir
ed

Not 
Requi
red

Not 
Req
uire
d

Not 
Requi
red
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VE 4.4 Use of Bioethanol in 

the city/urban 
transport 
system/waste to 
energy.

Already mixing fuel by 

all petroleum supplied 
company.
Not required as 
Gajraula is very small 
city

No 360 days 

(Dec-2020 
including 
the grace 
period of 
COVID-19 
pandemic 
situation) 

No On-

going

Num

ber

No Nil Not 

Requir
ed

Not 

Requi
red

Not 

Req
uire
d

Not 

Requi
red

VE5

VE5.1 Prevent parking of 
vehicles in the non-
designated areas

challen 65 vehicles 
(jan 21 to 7 March 21)

No As regular 
activity

No Regula
r 
activity

Num
ber 

No Nil Not 
Requir
ed

Not 
Requi
red

Not 
Req
uire
d

Not 
Requi
red

VE5.2 Development of Multi-

layer parking

Not required as 

Gajraula is very small 
city

No 360 days 

(Dec-2020 
including 
the grace 
period of 
COVID-19 
pandemic 
situation) 

No No Num

ber

No Nil Not 

Requir
ed

Not 

Requi
red

Not 

Req
uire
d

Not 

Requi
red

VE5.3 Penalise parking of 
vehicles in non 
designated areas

challen 65 vehicles 
(jan 21 to 7 March 21)

No As regular 
activity

No Regula
r 
activity

Num
ber

No Nil Not 
Requir
ed

Not 
Requi
red

Not 
Req
uire
d

Not 
Requi
red

VE6

Parking Management

Strengthening of Public Transportation
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VE6.7 Steps for promoting 

battery operated 
vehicles like 
Erickshaw/Cart

U.P. Electric Vehicle 

Manufacturing Policy 
2019 has been notified 
450 E-rickshaw 
operated.

450 E-

rickshaw

120 days 

(April-
2020)

No Compl

eted

Num

ber

No No Not 

Requir
ed

Not 

Requi
red

Not 

Req
uire
d

Not 

Requi
red

VE7.

Installation of ITMS is 
not required.

No 180 days 
(June-

2020 
including 
the grace 
period of 
COVID-19 
pandemic 
situation)

Installa
tion of 

ITMS is 
not 
require
d.

Installa
tion of 

ITMS is 
not 
require
d.

Num
ber

No No Not 
Requir

ed

Not 
Requi

red

Not 
Req

uire
d

Not 
Requi

red

NH-24 Choupla and 
indra Chowk are found 
as Light Traffic 
congestion hotspot in 
Gajraula

Reduce 
vehicle 
idling 
time by 
smooth 
flow of 
traffic

Regular 
activity

No Compl
eted

Yes/
No

Yes As 
detaile
d in 
present 
status

Not 
require
d

Not 
requi
red

Not 
requ
ired

Not 
requir
ed

Directions u/s 31A of 
Air act has been issued 
to SP Traffic for 
preparation and 
implementation of 
Interim Traffic 
Decogestion Plan.

Issue of 
direction 

Dec-20 No Issue 
of 
directi
on

Text Yes Copy of 
Directi
on. 
Annex-
VE-1.

Not 
require
d

Not 
requi
red

Not 
requ
ired

Not 
requir
ed

VE7.2 Synchronize traffic 
movements/Introduc

e intelligent traffic 
system for lane-
driving

Traffic Congestion
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VE7.3 Prepare plan for 

construction of 
diversion ways/ 
bypasses to avoid 
congestion due to 
nondestined vehicles.

Widening of the NHAI 

Moradabad to Hapur is 
being under process.

 NHAI 

Moradab
ad to 
Hapur

360 days 

(Dec 
2021)

  Yes   Ongoin

g

Num

ber

No No This is 

Design
ed Built 
Financ
e 
Operat
e and 
Transfe
r based 

project 
(DBFO
T)

Not 

Requi
red

Not 

Req
uire
d

Not 

Requi
red

VE7.4 Prepare plan for 

widening of road and 
improvement of 
infrastructure for 
decongestion of road.

Completed, Near Indra 

Chowk in Gajraula

Complet

ed

90 days

(Nov-2019

 Nove

mber 
2021

No Text No Nil Rs. 40 

Lacs

Rs. 40 

Lacs

Rs. 

40 
Lacs

Not 

Requi
red

VE8 Launch Public 

awareness 
campaign for air 
pollution control, 
vehicle 
maintenance, 
minimizing use of 
personal vehicle, 
lane discipline, etc.

Awareness 

programms are 
organized by 
Enforcement Team 
time to time.

regular 

activity

regular 

activity

No Regula

r 
activity

Text No Nil Not 

Requir
ed

Not 

Requi
red

Not 

Req
uire
d

Not 

Requi
red
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VE11.

3

Enforcement of law 

against visibly 
polluting vehicles: 
remove them from 
road, impose penalty, 
and launch extensive 
awareness drive 
against polluting 
vehicles.

challen 65 vehicles 

(jan 21 to 7 March 21)

regular 

activity

As regular 

activity

No Regula

r 
activity

Num

ber

No Nil Not 

Requir
ed

Not 

Requi
red

Not 

Req
uire
d

Not 

Requi
red
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Action 

Point 

Code

Action Point Present Status Target Target 

Date

Deviati

on from 

Approv

ed 

Action 

Plan 

Target

Annua

l 

Target

Fiel

d 

type

Attac

hmen

t

Attachm

ent 

Contents

Total 

Fund

s 

Alloc

ated 

Fun

ds 

rele

ase

d

Fund

s 

Utiliz

ed

Additi

onal 

Funds 

Requir

ed

IP1

IP1.1 To intensify 

monitoring of 

industries to 

reduce of 

emission by the 

industries.

9 air polluting units identified in the 

district. All units to operate only after 

adequate APCS installed and 

commissioned. Deatiled are:

1.Jubilant Life Sciences Limited 

(Distillery Unit) 

2.Jubilant Agri and Consumer 

Products Limited (Fertiliser Unit) 

3.Jubilant Life Sciences Limited 

(Power Plant)

4.Coral News Prints Ltd.

5.Kamakshi Papers Pvt. Ltd., 

6.Teva API India Ltd,

7.Umang Dairies 

8.Dairy India Pvt Ltd.

9.Best Crop Science LLP (Old Name 

Chemtura Chemicals India Pvt. Ltd),C-

2, Industrial Area Gajraula, Amroha.

9 

Industri

es

Regula

r 

Activit

y

No Ongoin

g

Num

ber

Yes As 

detailed 

in present 

status

Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP1.2 Action against 

non-complying 

industrial units

No industries found not complying 

in the last quarter 

Quaterl

y

Regula

r 

Activit

y

No Regula

r 

Activit

y

Num

ber 

No Nil Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

INDUSTRIES

Industrial air pollution control
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IP1.5 Random auditing 

for Air pollution 

measures and 

Online reporting 

systems in the 

industries

5 Industries have Online reporting 

and monitoring systems

5 

Industri

es 

Regula

r 

Activit

y

No Regula

r 

Activit

y

Num

ber

Yes As 

detailed 

in present 

status

Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP1.7 Identification of 

air polluting 

industries and 

their regular 

monitoring 

including use of 

designated fuel

9 air polluting units identified in the 

district. All units to operate only after 

adequate APCS installed and 

commissioned. Deatiled are:

1.Jubilant Life Sciences Limited 

(Distillery Unit) 

2.Jubilant Agri and Consumer 

Products Limited (Fertiliser Unit) 

3.Jubilant Life Sciences Limited 

(Power Plant)

4.Coral News Prints Ltd.

5.Kamakshi Papers Pvt. Ltd., 

6.Teva API India Ltd,

7.Umang Dairies 

8.Dairy India Pvt Ltd.

9.Best Crop Science LLP (Old Name 

Chemtura Chemicals India Pvt. Ltd),C-

2, Industrial Area Gajraula, Amroha.

9 

Industri

es

Regula

r 

Activit

y

No Regula

r 

activity

Text Yes As 

detailed 

in present 

status

Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP1.8 Promoting 

cleaner 

production in 

industries.

16 Industries already adopting 16 

Industri

es

On-

going

No Regula

r 

activity

Text Yes list of 

industries

.

Annex-IP-

1.

Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed
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IP1.9 Fugitive emission 

control

06 nos. of roads NPP Gajraula is 

being washed  and cleaned weekly 

6 roads 15 

days, 

and 

thereaft

er, 

continu

e as 

regular 

activity

No  Regula

r 

activity

Text Yes As 

detailed 

in present 

status

Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP1.10 Ensuring 

installation/Up-

gradation and 

operation of air 

pollution control 

devices in 

industries

Air pollution control devices are 

installed in 16 Industries. 

16 

Industri

es

180 

Days 

(June-

2020 

includi

ng the 

grace 

period 

of 

COVID-

19 

pande

mic 

situatio

n)

No  Compl

eted 

Text yes list of 

industries

.

Annex-IP-

1.

Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed
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IP1.11 Action/closure 

against 

defaulting/unaut

horized 

industrial units.  

No Defaulters were found. None 180 

Days 

(June-

2020 

includi

ng the 

grace 

period 

of 

COVID-

19 

pande

mic 

situatio

n)

No On-

going 

Num

ber 

No Nil Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP1.12 Ensuring 

emission 

standards in 

industries

checking in 16 Industries to be 

ensured.

16 

Industri

es

On-

going

No On-

going 

Text yes list of 

industries

.

Annex-IP-

1.

Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP1.26 Bank guarantee 

should be taken 

for the 

compliance of 

conditions 

imposed in 

CTO/CTE for 

control of 

Environmental 

Pollution from 

industries. 

Bank guarantee is being taken for the 

compliance of conditions imposed in 

CTO/CTE for control of 

Environmental Pollution from 

industries. Inspection and verification 

of compliance of conditions imposed 

in CTE/CTO is regularly carried out 

by UPPCB personnel. 

Bank guarantee of requisite amount 

taken at the time issuance of 

CTE/CTO as per norms. No BG has 

been forfeited till now. 

regular 

activity

regula

r 

activit

y

No On-

going 

Yes/

No

No Nil Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP3 OCEMS in Industries 
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IP3.2 Implement 

Continuous 

Emission 

Monitoring 

System (CEMS) 

across all 

targeted and 

applicable 

polluting 

industry

07 Industries.Detailed are:

1.Jubilant Life Sciences Limited 

(Distillery Unit) 

2.Jubilant Agri and Consumer 

Products Limited (Fertiliser Unit) 

3.Kamakshi Papers Pvt. Ltd., 

4.Teva API India Ltd,

5.Umang Dairies 

6.Dairy India Pvt Ltd.

7.Best Crop Science LLP (Old Name 

Chemtura Chemicals India Pvt. Ltd),  C-

2, Industrial Area Gajraula, Amroha.

07 

Industri

es

60 

days ( 

Oct 

2019 ), 

and 

thereaf

ter, 

regula

r 

activit

y

No on-

going 

activity

Num

ber

No Nil Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP3.3 Development of 

mobile 

facility/van for 

continuous 

ambient air 

quality 

monitoring for 

different 

localities.

No proposal for mobile faculty/ 

van for continuous ambient air 

quality monitoring.

No 

Proposa

l

360 

days 

(Dec 

2020 

includi

ng 4 

months 

grace 

period 

due to 

covid 

19 

pande

mic )

Yes 01 year 

after 

sanctio

n of 

Activit

y.

Yes/

No

No Nil Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed
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IP3.4 Live camera feed 

and to take 

action against 

non-complying 

industrial units

07 Industries.Detailed are:

1.Jubilant Life Sciences Limited 

(Distillery Unit) 

2.Jubilant Agri and Consumer 

Products Limited (Fertiliser Unit) 

3.Kamakshi Papers Pvt. Ltd., 

4.Teva API India Ltd,

5.Umang Dairies 

6.Dairy India Pvt Ltd.

7.Best Crop Science LLP (Old 

Name Chemtura Chemicals India 

Pvt. Ltd),  C-2, Industrial Area 

Gajraula, Amroha.

09 

Industri

es

60 

days ( 

Oct 

2019 ), 

and 

thereaf

ter, 

regula

r 

activit

y

NO  Compl

eted 

Yes/

No

Yes As 

detailed 

in present 

status

Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP5

IP5.2 identification of 

brick kilns and 

their regular 

monitoring 

including use of 

designated fuel 

and closure of 

unauthorized 

units.

Closure order for 5 no. brick kilns 

have been issued and prosecuted.

05 brick 

kilns.

60 days 

( Oct 

2019 ), 

and 

thereaft

er, 

regular 

activity

No Comple

ted

num

ber

Yes As 

detailed 

in present 

status

Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

Control of air pollution from Brick kilns 
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IP5.3 Conversion of 

natural draft 

brick kilns to 

Force/ induced 

draft.

No conversion is being done for 

brick klins.

None 360 

days 

(Dec 

2020 

includi

ng 4 

months 

grace 

period 

due to 

covid 

19 

pande

mic )

No  Compl

eted

Num

ber 

No Nil Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP5.4 Closure of 

unauthorized 

units by seeking 

the possibility for 

shifting of kilns 

outside 

corporation 

limits.

Closure order for 5 no. brick kilns 

have been issued and prosecuted.

closure order are detailed:

1- Kisan ent udhyog, Vill-fathepur 

sumali 

2-Arsh Ent Udhyog, Vill- Kaserua 

3- Malik Ent Udhyog, Vill-Tokra 

Patt, 

4- Durga Brick works, Vill-Aharola 

Tejwan 

5-Monu Ent Udhyog, Vill-

Behlolpur, Gajraula, Amroha

05 brick 

kilns.

360 

days 

(Dec 

2020 

includi

ng 4 

months 

grace 

period 

due to 

covid 

19 

pande

mic )

No Under 

proces

s

Num

ber 

Yes As 

detailed 

in present 

status

Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP8 Control of fugitive emissions in industries
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IP8.3 Use of covered or 

enclosed 

conveyors and 

transfer points

07 units where feeding is possible 

by means of conveyors are 

ensuring that no fugitive 

emissions takes place during 

feeding on conveyors and other 

transfer points

07 

Industri

es

15 

days, 

and 

thereaft

er, 

continu

e as 

regular 

activity

No On 

going

Yes/

No

Yes As 

detailed 

in present 

status

Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP8.4 Enclosures for 

emission controls 

of the charging 

and tapping 

operations .

07 Industries.Detailed are:

1.Jubilant Life Sciences Limited 

(Distillery Unit) 

2.Jubilant Agri and Consumer 

Products Limited (Fertiliser Unit) 

3.Kamakshi Papers Pvt. Ltd., 

4.Teva API India Ltd,

5.Umang Dairies 

6.Dairy India Pvt Ltd.

7.Best Crop Science LLP (Old 

Name Chemtura Chemicals India 

Pvt. Ltd),  C-2, Industrial Area 

Gajraula, Amroha.

07 

Industri

es

180 

Days 

(June-

2020 

includi

ng the 

grace 

period 

of 

COVID-

19 

pande

mic 

situatio

n)

No On 

going

Yes/

No

No Nil Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed
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IP8.5 Minimising the 

number of 

flanges by 

welding piping 

connections 

wherever 

possible and 

using 

appropriate 

sealing for 

flanges and 

valves

07 Industries.Detailed are:

1.Jubilant Life Sciences Limited 

(Distillery Unit) 

2.Jubilant Agri and Consumer 

Products Limited (Fertiliser Unit) 

3.Kamakshi Papers Pvt. Ltd., 

4.Teva API India Ltd,

5.Umang Dairies 

6.Dairy India Pvt Ltd.

7.Best Crop Science LLP (Old 

Name Chemtura Chemicals India 

Pvt. Ltd),  C-2, Industrial Area 

Gajraula, Amroha.

07 

Industri

es

180 

Days 

(June-

2020 

includi

ng the 

grace 

period 

of 

COVID-

19 

pande

mic 

situatio

n)

No On 

going

Yes/

No

No Nil Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed

IP8.6 Wet quenching of 

coke as opposed 

to conventional 

quenching

Complying in 01 captive power 

plant.

01 

captive 

power 

plant

180 

Days 

(June-

2020 

includi

ng the 

grace 

period 

of 

COVID-

19 

pande

mic 

situatio

n)

No On 

going

Yes/

No

No Nil Not 

Requi

red

Not 

Req

uire

d

Not 

Requi

red

Not 

Requir

ed
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Action 

Point 

Code

Action Point Present Status Target Target Date Deviatio

n from 

Approve

d Action 

Plan 

Target

Annual 

Target

Field 

type

Attac

hmen

t

Attachmen

t Contents

Total 

Funds 

Alloca

ted 

Funds 

release

d

Funds 

Utilized

Additio

nal 

Funds 

Require

d

BB1

BB1.1 Regular check and 

control of burning of 

municipal solid 

wastes

Public awareness work has 

been done by Municipal 

Council, Gajraula to control 

burning of solid, solid waste 

and biomass for burning of 

solid, solid waste. According 

to the rules. 

Regular 

activity

90 days 

(Nov-2019)

No Regular 

activity

Number No NIL Not 

Requir

ed

Not 

Requir

ed

Not 

Require

d

Not 

Required

BB1.2 Defaulters for open 

burning to be 

imposed fines

According to the rules, a 

fine of Rs 7000 has also 

been collected from the 

people who violate the 

above.

Regular 

activity

90 days 

(Nov-2019)

No Regular 

activity

Number Yes As detailed 

in present 

status 

Not 

Requir

ed

Not 

Requir

ed

Not 

Require

d

Not 

Required

BB1.3 Identify Garbage 

burning locations 

and 

Garbage is not burnt at any 

place under the Nagar 

Palika Parishad, Gajraula.

Regular 

activity

30 days(Sep-

2019)

No Regular 

activity

Number Yes As detailed 

in present 

status 

Not 

Requir

ed

Not 

Requir

ed

Not 

Require

d

Not 

Required

BB1.4 Prohibition/complet

e ban on garbage 

burning. 

Garbage burning is 

prohibited under the 

provision of SWM, 2016. 

Regular monitoring is done 

by NPP  regarding 

prohibition/complete ban 

on garbage burning. 

Hoarding/banner installed 

at main roads for 

awareness.

Regular 

activity

180 Days 

(June-2020 

including the 

grace period 

of COVID-19 

pandemic 

situation)

No Regular 

activity

Number No Nil Not 

Requir

ed

Not 

Requir

ed

Not 

Require

d

Not 

Required

WASTE AND BIOMASS- DUMPING AND BURNING

Biomass Burning
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BB1.5 Launch extensive 

drive against open 

burning of bio-mass, 

crop residue, 

garbage, leaves, etc.

Municipal Council, Gajraula 

has made a Byelaws for 

burning of biomass, crop 

residues, garbage, leaves 

etc. in the open and 

campaigns against 

continuous burning of 

biomass etc. are carried out 

and penalties have also 

been applied against such 

activities.

Regular 

activity

90 days 

(Nov-2019)

No Regular 

activity

Number Yes As detailed 

in present 

status

Not 

Requir

ed

Not 

Requir

ed

Not 

Require

d

Not 

Required

BB1.8 Providing Organic 

Waste Compost 

machines , 

decentralization of 

processing of Waste, 

dry waste collection 

centres.

Collection and disposed of  

waste is done by Municipal 

Council, Gajraula.

Regular 

activity

90 days 

(Nov-2019)

No Regular 

activity

Number No NIL 1.5 

lakh

1.5 lakh 1.5 lakh Not 

Required

BB1.9 Awareness for 

controlling of 

burning of 

agricultural waste 

and crop residues.

Action plan for awareness 

generation & IEC Activities 

on crop residue 

management has been 

prepared by agriculture 

Department for awareness 

on burning of crop residue.

Zero 

tolerance

Regular 

activity 

Regular 

activity 

Ongoing 

activity.

Regular 

Activity

Yes Action plan 

on crop 

residue 

manageme

nt for IEC 

activities. 

Annex- WB-

1.

Not 

requir

ed

Not 

require

d

Not 

required

Not 

required

BB1.10 No plot should be 

left open more than 

02 years and 

planting of trees 

must be mandatory 

on vacant plots.

Survey of open / vacant 

plots conducted by Nagar 

Palika Parishad, Gajraula 

for more than 02 years, a 

total of 450 plots have been 

found open / vacant in the 

survey, whose land owners 

have been issued notices for 

planting trees.

Regular 

activity

90 days 

(Nov-2019)

No Compley

ed

Number Yes As detailed 

in present 

status

NIL NIL No Not 

Required

BB1.11 Dead Bodies of 

Animals should be 

disposed through 

proper treatment 

facility like 

rendering plant etc.

Dead Bodies of Animals 

treatment facility is Under 

Progress.

Regular 

activity

360 days 

(Dec-2020 

with 04 

months 

grace period 

due to 

COVID-19 

pandemic 

situation)

Yes Propose

d

Number No NIL Not 

Requir

ed

Not 

Requir

ed

Not 

Require

d

Not 

Required
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BB 1.12 Door to Door 

collection of 

segregated waste by 

agency and then its 

disposal directly in 

plant without 

dumping it on land.

Door-to-door garbage 

collection in a total of 25 

wards by the Municipal 

Council, Gajraula and then 

disposed of directly in plant 

without dumping it on the 

ground.

25 words 90 days 

(Nov-2019)

No Regular 

activity

Number Yes As detailed 

in present 

status

14.5 

lakh

14.5 

lakh

14.5 

lakh

Not 

Required

BB2 Ensure segregation 

of waste at source

 Process of segregation of 

waste is under process.

Regular 

activity

30 days No Regular 

activity

Number No NIL Not 

Requir

ed

Not 

Requir

ed

Not 

Require

d

Not 

Required

BB3 Proper collection 

of Horticulture 

waste and its 

disposal following 

composting-cum 

gardening 

approach

NADEP compost, vermi 

compost is prepared and 

disposed of from 

horticultural waste by 

Municipal Council, Gajraula.

01 Parks 90 days 

(Nov-2019)

No Complet

ed

Number No NIL Not 

Requir

ed

Not 

Requir

ed

Not 

Require

d

Not 

Required

BB6 Check/Stop on 

Stubble Burning

Under the Nagar Palika 

Parishad, Gajraula, there is 

no stubble burning at any 

place

Zero 

tolerance

180 Days 

(June-2020 

including the 

grace period 

of COVID-19 

pandemic 

situation)

No Ongoing 

activity

Number

Yes/No

Yes Comprehen

sive Action 

Plan for 

Crop 

residue 

burning 

prepared 

by 

Agriculture 

Departmen

t.

Annex-WB-

2.

As per 

Action 

Plan

As per 

Action 

Plan

As per 

Action 

Plan

As per 

Action 

Plan

BB11 Fire 

crackers—regulate 

to control their 

usage

As per Hon'ble Supreme 

Court's directions

Regular 

activity

90 days 

(Nov-2019)

No complet

ed

Number No Details on 

the steps

NIL NIL No Not 

Required

DF1

DF1.1 Increasing the LPG 

connections in low 

income strata.

Mr. Rohit kumar HPCL and 

Himanshu Jain BPCL) 

informed in (Gajraula), 113 

gas connections were 

issued to promote LPG 

through gas agendas during 

last months. 

Regular 

activity

30 days 

(Sept-2019)

No  Regular 

activity 

Number 

(2)

Yes As detailed 

in present 

status

No No No Not 

Required

Domestic Fuel
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DF1.8 Implement station 

of Pradhan Mantri 

Ujjwala Yojana 

(PMUY) 

According to the report of 

Mr. rohit kumar HPCL 

(nodal officer) PMUY 

scheme was wuspended in 

first week of September 

2019 due to completion of 

overall country wise target.

Regular 

activity

 Regular 

activity 

No Complie

d it is a 

regular 

activity

Number Yes As detailed 

in present 

status

No No No Not 

Required

DF1.9 Shift to LPG from 

solid fuel & 

kerosene for 

domestic 

applications

Mr. Rohit kumar HPCL and 

Himanshu Jain BPCL) 

informed in (Gajraula), 113 

gas connections were 

issued to promote LPG 

through gas agendas during 

last months. It is to be 

mention that pds kerosene 

was stopped since april 

2020.

Regular 

activity

 Regular 

activity 

No Complie

d it is a 

regular 

activity

Number Yes As detailed 

in present 

status

No No No Not 

Required
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Action 

Code

Action Point Field type Attac

hmen

t

Jan-20 Feb-20 Mar-20 Apr-20 May-20 Jun-20 Jul-20 Aug-20 Sep-20 Oct-20 Nov-20 Dec-20 Jan-21 Feb-21 Attac

hment 

Conte

nts

AQ1.1 Monthly averages for PM2.5 (In µg/m3) Number (12) - - - - - - - - - - - - - - - -

AQ1.2 Monthly averages for PM10  (In µg/m3) Number (12) - 214.00 200.00 170.50 117.00 90.00 109.50 97.00 105.00 137.50 149.50 231.50 259.50 288.00 278.00 -

AQ1.3 Monthly averages for SO2 (In µg/m3) Number (12) - 21.50 18.50 17.50 11.00 13.50 14.50 12.50 13.50 16.50 17.50 20.50 21.00 22.50 19.50 -

AQ1.4 Monthly averages for NO2  (In µg/m3) Number (12) - 38.5 36.5 33.5 21 21.5 23.5 18.5 20 22.5 24 28.5 29.5 31.5 29.5 -

AQ1.5 Annual averages for PM2.5  (In µg/m3) Number (1) - - - - - - - - - - - - - - - -

AQ1.6 Annual averages for PM10 (In µg/m3) Number (1) - -

AQ1.7 Annual averages for SO2 (In µg/m3) Number (1) - -

AQ1.8 Annual averages for NO2 (In µg/m3) Number (1) - -

AQ1.9 Monthly Meterological Data - -

AIR QUALITY DATA

156.75

16.50

26.45

-
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MICRO LEVEL PLANNING OF CITY ACTION PLANS (15 NACS) 

DEPARTMENT NAME: UTTAR PRADESH POLLUTION CONTROL BOARD 

Air quality monitoring network 

Action point Time Target Implementation 
agencies 

Air Quality Index to be calculated and disseminated to the people through website and other media (on 
maximum fortnightly basis for manually operated monitoring stations and real time basis for continuous 
monitoring stations 

15 days and thereafter as regular 
activity 

UPPCB 

Micro level planning  

Project 
name  

Details of work  Target 
reduction  

Total 
Cost 
(In Lacs) 

Project 
timeline   

Source of 
funding 

Funds released Additional 
fund 
requirement 

Officer responsible  

Project 
implementation 

Project 
review 

Installation 
of CAAQMS 
in Gajraula 
city 

Details of total 03 CAAQMS installed 
in Industries of Gajraula and 
connectivity to the national network 
has awaited at CPCB is given below: 

City  No. of CAAQMS  

Gajraula 3 

Locations details: 
1. M/s Tewa API India Pvt.Ltd. 
2. M/s Tewa API India Pvt.Ltd. 
3.M/s Jubllient  Life Sciences 

Low Not 
Required 
as 
installed 
by 
Industry 

March 
21 

Project 
Proponent 
 

Not Required as 
installed by Industry 

Not Required 
as installed by 
Industry 

Chief Environment 
Officer (Laboratory) 
UPPCB 

Member 
Secretary, 
UPPCB 

 

Timelines for the project – Installation of CAAQMS in Gajraula 

Activity  Sub-activity Timeline  Remarks 

Sep 20 Oct 20 Nov 
20 

Dec 
20 

Jan 
21 

Feb 
21 

March 
21 

Prebidding stage Preparation of tender document        completed 
Bidding stage Calling of bids& its approval         completed 

Release of work order        completed 
Project execution Procurement of CAAQMS        completed 

Selection of location        completed 
Installation of CAAQMS        completed 

Connecting CAAQMS to the online CPCB server 
for real time monitoring 

       To be connected to National 
Network by CPCB. UPPCB has 
provided necessary data to CPCB 

 Calibration of CAAQMSs  Regular Activity 

Annex-CB-1
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Mechanism for Monitoring, Review and reporting  

Key performance 
indicators  

Performance assessment Reasons for delay in 
completion  

Steps taken to minimize the 
delay Parameter Details  

Timely completion of 
activities   

Procurement Completed 
- 

-  

Installation Completed   

Operation of the 
CAAQMS 

Total parameters analysed     

No. of non-operation days    

Calibration of CAAQMSs     

Data availability and 
usage 

Setting public alerts when pollution is high     

Data availability on public domain through SAMEER App     

Trend analysis of level of pollutants over a period of time    
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MICRO LEVEL PLANNING OF CITY ACTION PLAN- GAJRAULA 

DEPARTMENT NAME: UTTAR PRADESH POLLUTION CONTROL BOARD 

Knowledge and database augmentation – Source apportionment studies (Monthly) 

Action point Time Target Implementation agencies 

Source Apportionment, Emission Inventory & Carrying Capacity Assessment  360 days  UPPCB 

 

Timelines for the Rapid SA study for Gajraula  

Activity  Sub-activity Timeline  Remarks 

Jan 18 May 18 - 
Nov 19 

*Dec 19 – 
Aug-20 

Sep-20-Feb 
21 

March 
21-April 
21 

June 21 

  25% 25% 25% 25%  

Proposal stage Release of work order        

Project 
execution 

Data collection for emission inventory         

Preparation of emission inventory        

Procurement & establishment of monitoring stations         

Sampling & Analysis        

Dispersion & Receptor modelling         

Data interpretation & compilation , Draft Report        

Final report preparation &submission        

Micro level planning 
 

Project name  Details of work Target 
reduction  

Total Cost 
(In Lacs) 

Project 
timeline   

Source of 
funding 

Funds 
released 

Additional 
fund 
requirement 

Officer responsible  

Project 
implementation 

Project 
review 

Comprehensive  
Source Apportionment, 
Emission Inventory & 
Carrying Capacity 
Assessment study for 
Gajraula 

Work will be started after receiving 
the funds from CPCB/MoEF&CC. 

- Rs 150 
lacs 

approx. 03 
Years  after 
receiving of 
funds 

CPCB/MoEF&CC Nil Rs. 150 lacs Chief 
Environment 
Officer 
(Laboratory) 
UPPCB 

Member 
Secretary, 
UPPCB 

Rapid study of Source 
Apportionment  & 
Carrying Capacity for 
Gajraula 

Rapid study of Source 
Apportionment  & Carrying 
Capacity for Gajraula is 
undergoing by IIT-Kanpur 

- Rs. 6.19 
lacs 

June 2021 UPPCB Rs.6.19 
lacs 

No 

Annex-CB-2
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Presentation & discussion on the submitted report        

* The studies are delayed as at IIT-Kanpur, both students and project staff were not available due to COVID-19 Pandemic. 

 

Timelines for the Comprehensive CC study for Gajraula 

Activity  Sub-activity Timeline Remarks 

*Mar 
20 

Oct-
Dec-20 

Feb-
March 21 

April 21 May-June 21  

  25% 25% 25% 25%  

Proposal stage Release of work order       

Project execution Data collection and compilation of monitored data for the 10 years       

Preparation of emission inventory       

Application of dispersion model       

Literature review and protocol for CC       

Data interpretation & compilation        

Final report preparation &submission       

Presentation & discussion on the submitted report       

* The studies are delayed as at IIT-Kanpur, both students and project staff were not available due to COVID-19 Pandemic. 

Mechanism for Monitoring, Review and reporting (Monthly) 

Key performance indicators  Performance assessment Reason for delay 
in completion  

Steps taken to 
minimize the delay Parameter Details 

Timely completion of activities   Total operational activities   COVID-19 
Pandemic. 

 

Activities completed within timeline    

Total time slippage w.r.t. original timeline    

Refinement of action plan based on 
recommendations of SA study 

Addition & prioritization of action points as per the recommendations    

Identification of hotspots & high impact sources on air pollution of the city     

Micro planning & implementation for control of pollution due to high 
impact sources and of hotspots  

   

 Monitoring  Impact on hotspots& high impact pollution sources due to focussed 
actions  
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Uttar Pradesh Pollution Control Board 
  

Training Calendar 2021-2022  
A. Training and Capacity building of UPPCB officials 

S. No. Training Topics  Mode of Training  Training Agency Duration/Timeline 

for Development 
of Training 

modules 

Duration Tentative Schedule Tentative Number 

of Participants 

Remarks 

1 Functioning of Air 

Pollution Control 

System (APCS) 

installed in 

Industries 

Online UPPCB Dec-21 3 Days Jan-March 2022 10/ NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

2 Training for 

Preparation and 

Up-gradation of 

Emission 
Inventories on 

GIS Platform 

along with Source 

Apportionment 

Studies and its use 
for up-gradation 

of City Clean Air 

Action Plans 

Online UPPCB Jan-22 5 Days Jan-March 2022 5/NAC Timeline is 

subjected 

to 

availability 
of funds 

under XV 

FC 

Annex-CB-3
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3 Training on Air 

Quality 

Monitoring which 

includes Ambient 

AQM, Monitoring 
of Pollution 

Sources and 

Hotspots for 

intervention 

impact assessment 

along with data 
interpretation and 

proposed actions 

Online UPPCB Sep-21 2 days Jan-March 2022 10/NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

4 Training on 
Assessment of 

Pollution Load of 

sources including 

stack monitoring, 

assessment of 
suspended dust by 

roads etc. along 

with data 

interpretation 

Online UPPCB Sep-21 3 Days Dec 2021-Feb 
2022 

10/NAC Timeline is 
subjected 

to 

availability 

of funds 

under XV 
FC 

5 Training on 

Virtual monitoring 

of pollution 

sources through 

online portal from 
Control Rooms 

Online UPPCB Jun-21 2 days July- Dec 2021 10/NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

6 Training on the 
Use of Laboratory 

Information 

Management 

System (LIMS) 

Online UPPCB Jun-21 3 Days July- Dec 2021 10/NAC Timeline is 
subjected 

to 

availability 

of funds 
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under XV 

FC 

7  Training on Noise 

Monitoring, 

preparation of 
Noise Maps and 

data interpretation 

Online UPPCB Jun-21 2 Days July- Dec 2021 2/NAC Timeline is 

subjected 

to 
availability 

of funds 

under XV 

FC 

8 GIS Training for 

Air Pollution 

Source 

Identification and 

their Monitoring 

Offline  Residential 
Training 

Conducted by 

Remote Sensing 
Application 

Centre, Lucknow 

_ 1 week 11 May- 18 May 2 UPPCB HQ & 1 

from each NAC 

Total 9 

  

9 Advance 

Instrumental 
Analytical 

Techniques and 

Preventive 

Maintenance 

Offline  National Institute 
of Occupational 

Health, Nirmal 
Bhavan, 

Poojanahalli Road, 
Off NH-7, 

Devanahalli Taluk, 

Kannamangala 
Post, Bangalore-

562 110 

_ 1 week 7 June- 14 June 2 UPPCB HQ & 1 

from each NAC 
Total 9 

  

10 Advance 

Instrumental 

Analytical 

Techniques (AAS, 
ICP-OES, XRF, 

GC-MS, ATDGC, 

HPLC, IC, EC/ 

OC, TOC etc.) 

Offline  Analytical 

Instrumentation 
Division, National 

Environmental 
Engineering 

Research Institute, 

Nehru Marg, 
Nagpur – 440 020 

_ 1 week 15 June- 21 June 2 from UPPCB HQ   

46



11  Training on 

Preparation of 

Standard 

Operating 

Procedures for 
Analytical 

Techniques 

Offline   IITR, Lucknow _ 1 week 12 July- 18 July 2 UPPCB HQ & 1 

from each NAC 

Total 9 

Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

12 Training on 

Measurement 
Uncertainty  

Offline  4-days Training 
conducted by BIS/ 

CIPET 

_ 4- days 16 Aug-19 Aug 2 UPPCB HQ & 1 

from each NAC 
Total 9 

Will be 

subjected 
to COVID- 

19 

Pandemic 

Conditions 

13 Laboratory 

Quality 

Management & 

Internal Audit as 
per ISO: IEC 

17025:2017 

Offline  4-days Training 

conducted by BIS/ 
CIPET 

_ 4- days 13 Sept-16 Sept 2 UPPCB HQ & 1 

from each NAC 

Total 9 

Will be 

subjected 

to COVID- 

19 
Pandemic 

Conditions 

14 Real Time 

Monitoring of 
Continuous 

Ambient Air 

Quality 

Monitoring 

(CAAQM), 
Merits, Demerits, 

Standard 

Operation & 

Maintenance 

Procedures, Data 
Validation, 

Interpretation & 

Presentation. 

Calibration & 

Offline  Private Vendor _ 3 days 20 April- 22 April 2 from UPPCB HQ   
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Quality 

Assurance, 

Uncertainty 

Aspects and 

Related Formats/ 
Check Lists 

15 Air Pollution 

Control Devices & 

OCEMS for 
various sectors 

Offline  Environment 

Management 
Division, 

Engineering Staff 

College of India, 
GachiBowli, 

Hyderabad – 500 

032 

_ 1 week 4 october-10 

October 

2 UPPCB HQ & 1 

from each NAC 

Total 9 

Will be 

subjevted 

to COVID- 
19 

Pandemic 

Conditions 

16  Environmental 
Data 

Interpretation, 

Compilation, 

Analysis, 

Presentation and 

Reporting – 
Hands-on-

Training and Case 

Study 

Offline  Indian Statistical 
Institute, 7, S.J.S. 

SansanwalMarg, 
New Delhi -110 

016 

_ 1 week 18 Dec-24 Dec 2 UPPCB HQ & 1 
from each NAC 

Total 9 

Will be 
subjevted 

to COVID- 

19 

Pandemic 

Conditions 

17 Environmental 

Legislations, 

Interpretation, 

Enforcement, 

Legal and 
Statutory 

Offline  National Law 
School of India 
University, Post 

Bag No. 7201, 
Nagarbhavi, 

Bangalore – 560 

072 (Karnataka) 

_ 1 week  3 Jan,22 - 9 

Jan,22 

2 from UPPCB HQ Will be 

subjevted 

to COVID- 

19 

Pandemic 
Conditions 
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Requirements – 

Case Studies 

B. Training and Capacity building of  Urban Local Bodies and Other Stakeholders   

S.No. Training Topics  Mode of Training  Training Agency Duration/Timeline 

for Development 
of Training 

modules 

Duration Tentative Schedule Tentative Number 

of Participants 

  

1 For Air Pollution 

Control System 

(APCS) Operators 

& Supervisors in 

Industries for 
effective 

functioning of 

APCS 

online UPPCB Dec-21 1 Week Jan-March 2022 50/ NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

2 For Boilers 

Operators with the 

objective of 

ensuring Efficient 

& Pollution free 
operation of 

Boilers installed in 

the industries 

online UPPCB Dec-21 1 Week Jan-March 2022 50/ NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

3 For employees of 
ULBs regarding 

Control of Air 

Pollution 

online UPPCB Sep-21 5 Days Oct 2021- March 
2022 

All concerned 
employees of 

ULBs 

Timeline is 
subjected 

to 

availability 

of funds 

under XV 
FC 
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4 For Site Incharge 

and Supervisors of 

Construction & 

Infrastructure 

Development 
Projects for 

control of Dust 

Pollution and use 

of Dust App 

online UPPCB Sep-21 3 Days Oct 2021- March 

2022 

All opreative 

construction 

projects 

Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

5 For Making the 

RWAs & Citizens 

to adopt 

environmentally 

friendly practices 
and motivate them 

to lead reduced 

pollution load 

lifestyles and 

recognising them 
as Paryavaran 

Prahari along with 

development of a 

Mobile App 

 

 
  

online UPPCB Sep-21 1 week Oct 2021- March 

2022 

For Mass 

Awareness 

Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

C. Training and Capacity building of Local Technical Institutes with the help of IoR identified under NKN   

S.No. Training Topics  Mode of Training  Training Agency Duration/Timeline 
for Development 

of Training 
modules 

Duration Tentative Schedule Tentative Number 
of Participants 
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1 Preparation and 

Up gradation of 

Emission 

Inventories on 

GIS Platform 
along with Source 

Apportionment 

Studies and its use 

for upgradation of 

City Clean Air 

Action Plans 

online UPPCB Dec-21 5 Days Jan-March 2022 05/ Local Institutes Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

2 Air Quality 

Monitoring which 

includes Ambient 
AQM, Monitoring 

of Pollution 

Sources and 

Hotspots for 

intervention 
impact assessment 

along with data 

interpretation and 

proposed actions 

online UPPCB Dec-21 3 days Jan-March 2022 05/ Local Institutes Timeline is 

subjected 

to 
availability 

of funds 

under XV 

FC 

3 Assessment of 

Pollution Load of 

sorces including 

stack monitoring, 

assessment of 
suspended dust by 

roads etc. 

online UPPCB Dec-21 4 Days Jan-March 2022 50/ Local Institutes Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 
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a) Enforcement 

 

 

 

 

S. 

No. 

Air pollution 

sources 

No. 

of 

teams 

deput

ed 

for 

inspe

ction 

No. of 

total 

inspect

ions 

No. 

of 

defa

ulter

s 

Action taken 

 

Notic

es 

Case

s 

refer

red 

for 

fine 

unde

r 

NGT 

Act. 

Fine 

imposed 

Fine 

collecte

d 

(in Rs.) 

Show 

cause 

notic

e 

No. of 

Closures 

done 

1.  Industrial 

activity 

 

1 38 0 0 0 0 0 0 0 

2.  Open burning 

 Municipal 

 Biomass 

5 411 0 0 0 0 0 0 0 

3.  Dust from 

Building 

Construction 

projects/ 

Highways/ 

Building 

materials 

3 360 11 33 0 0 0 0 0 

4.  Dust from 

Construction 

& Demolition 

Activities 

3 375 23 17 32 32000 32000 0 0 

5.  Air Pollution 

from Brick 

Kilns 

1 13 0 0 0 0 0 0 0 

6.  Visible 

Polluting 

Vehicle 

2 1311 43 0 0 430000 0 0 0 

7.  Old Polluting 

Vehicle 2 1247 48 0 0 363000 110000 0 0 

Total 17 3755 125 50 32 825000 142000 0 0 

Action Taken Report of Gajraula City upto Feb-2021 

 

Annex-CB-4
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Uttar Pradesh Pollution Control Board 

 

Public Awareness & Engagement Calendar FY - 2021-22 
 

S. No. Date Theme/Issue 
Organizing 

Department/Agency 
Target Group 

Source of 

Funding 

1 April-June 2021 

Clean Environment Hackathon, 2021 (Online 

Hackathon for moonshot awareness campaign 

tool to help people to assess environmental 

impact of their lifestyle, thereby coaxing them to 

reduce their environmental footprints.) 

UPPCB 
Students & 

Professionals 

UPPCB/CSR 

Funds 

2 
April 2021- 

March 2022 

Paryavaran Prahari Programme for orientation of 

people on various environmental issues by 

involving them in IEC activities 

UPPCB All Citizens 
UPPCB 

Funds 

3 22nd April, 2021 World Earth Day – Restore Our Earth 
Madhyamik Shiksha/Basic 

Education & Industries 

Class 1 – 12/ 

Industries 

Departmental 

Funds & CSR 

Funds 

4 5th June 
World Environment Day – Ecosystem 

Restoration 

Environment, Forest & 

Climate Change Department 

U.P. 

Schools/Colleges/

RWAs /Industries 

Government 

Funds & CSR 

funds 

Annex-PO-1
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S. No. Date Theme/Issue 
Organizing 

Department/Agency 
Target Group 

Source of 

Funding 

5 
1st July – 7th 

July, 2021 
Van Mahotsav (Plantation Drives) 

All 

Departments/Agencies/Indu

stries and Individuals 

Schools/Colleges/

RWAs/Industries/ 

Government 

Departments 

Government 

Funds & CSR 

funds 

6 
16th September, 

2021 

World Ozone Day - Ozone: All there is between 

you and UV 

Environment, Forest & 

Climate Change Department 

U.P. 

Schools/Colleges/

RWAs/Industries 
 

7 

20th September – 

23rd September, 

2021 

PUC Awareness Drive Transport Department UP All Stakeholders 
Departmental 

Funding 

8 

24th September, 

2021 – 30th 

September, 2021 

Graded Response Action Plan Awareness 

Workshop 

UPPCB & District 

Environment Committee 
All Stakeholders 

UPPCB 

Funds 

9 
1st October, 

2021 
C&D Waste Management Awareness Workshop 

Urban Development 

Department 

CREDAI/Builder

s/Contractors 

Departmental 

Funding 

10 
2nd October, 

2021 

Solid Waste Management – Engaging 

Ragpickers and Society 

Urban Development 

Department 

RWAs/Rag 

pickers/Waste 

Warriors 

Departmental 

Funding 

11 
October,2021 – 

Every Saturday 
Plogging: Plog-a-thon UPPCB 

RWAs/Industries/

Institutes/Schools 
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S. No. Date Theme/Issue 
Organizing 

Department/Agency 
Target Group 

Source of 

Funding 

12 

25th October, - 

29th October, 

2021 

Fire Crackers Awareness Campaign 

Higher/Madhyamik/Basic 

Education Department & 

District Environment 

Committee 

Schools/Colleges/

RWAs 

Departmental 

Funding 

13 

11th January – 

17th January, 

2022 

Road Safety Awareness – Traffic Management 

& Air Pollution 

Transport Department & 

Traffic Police 
All Stakeholders 

Departmental 

Funding 

12 
24th January, 

2022 

Circular Electronics Day – Electronic Waste 

Awareness Workshop 
UPPCB All Stakeholders 

UPPCB & 

CSR Funds 

13 
2nd February, 

2021 
World Wetland’s Day   Awareness Programme 

Environment, Forest & 

Climate Change Department 

U.P. 

All Stakeholders 

Departmental 

& CSR 

funding 

      Note: Complete Programme details to be made available on www.uppcb.com a month in advance 
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dz0 
la0

uxj {ks= xtjkSyk esaa ukyks dk fooj.k vU; 
fooj.k

1 Mk0 lwjt dh nqdku ls Mk0 Jh Hkxrjke rd] y0&300 eh0 pkS0 1 eh0
2 Mk0 jktsUnz izlkn dh nqdku ls Vadh ifjlj rd] y0&300 eh0 pkS0 1 eh0

3 e.Mh lfefr ds lkeus okyk ukyk Qktyiqj jsyos dzkflax rd] y0&500 eh0
pkS0 1-5 eh0

4 e.Mh lfefr okyk ukyk jsyos dzkflax rd nksuks lkbZM 500 eh0] pkS0 1-5 eh0

5 lqjs'k Mhyj ds edku ls vgjkSyk jksM+ fctyh Vªkl ehVj rd y0&200 eh0 pkS0
1 eh0

6 tkVoks dh /keZ'kkyk ls ukyk vgjkSyk jksM+ fctyh VªkalehVj rd y0 200 eh0
pkS0 1 eh0

7 lyseiqj jksM+ ij rkjkiqj okyh xyh ij iqfy;k ls iwoZ pS;jeSu Lo0 Jh tljke
V;wcoSy rd y0 500] pkS0 1 eh0

8 'kkfcj lHkkln ds edku dh lkbZM lyseiqj jksM+ dk ukyk vlye ds edku
rd] y0&500 eh0 o pkS0 1 eh0

9 dk;kZy; ds ikl NksVh efLtn ds lkeus okyk ukyk eqfLye dzzfcLrku rd
y0&500 eh0

10 'kfDr pkSd ls yfyrk efUnj jksM+ ij y{e.k xksLokeh ds edku rd dk ukyk
y0&200 eh0 o pkS0 1 eh0 

11 ekS0 ek;kiqjh pkeq.Mk efUnj jksM+ ij iqfy;k ls cwM+s ckcw efUnj jksM+ rd ukyk y0 
500 eh0 o pkS0 3 fQV

12 pkeq.Mk efUnj eksM+ ls cwM+s ckcw efUnj rd Vkoj okyk ukyk y0 200 eh0 o pkS0
1 fQV

13  'kfDr pkSd ls jsyos LVs'ku jksM+ ij cLrh
14 ohjflag lhesUV dh nqdku ls vkxs rd ou lkbZM ukyk y0 500 eh0 o pkS0 1

eh0

15 Qktyiqj QkVd ls Fkkus ds xsV rd] y0 500 eh0 o pkS0 1 eh0
16 Qktyiqj QkVd ls ;'k cSad rd] y0 500 eh0 o pkS0 1 eh0

17 ;'k cSad ls gjh'kpUn Bsdsnkj rd] y0 500 eh0 o pkS0 1 eh0

18 jsyos QkVd iqy ds uhps ls lkabZ efUnj rd] y0 500 eh0 o pkS0 1-5 eh0

ukyks dh lwph

 dk;kZy; uxj ikfydk ifj’kn xtjkSyk tuin vejksgk

Annex-RD-1
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19 lkabZ efUnj ls jsyos xsV rd] y0 1500 eh0 o pkS0 1-5 eh0
20 v'kksd xks;y dh nqdku ls f'ko uflax gkse rd 500 eh0 o pkS0 1-5 eh0
21 f'ko uflaZx gkse ls Hkkuiqj QkVd rd] 1200 eh0 o pkS0 1-5 eh0
22 jsyos xsV ls ih0MCyw0Mh0 gksrs gq;s Hkkuiqj QkVd rd] 1700 eh0 o pkS0 1-5 eh0

23 [kknxwtj jksM+ ds nksuks lkbZMks ds ukys 600 eh0 o pkS0 -750 eh0
24 gluiqj jksM+ ck;h lkbM Jh xq#}okjk ls vYyhiqj rkykc rd
25 gluiqj jksM+ nk;h lkbM Jh f'koefUnj ls vYyhiqj nqX/k Ms;jh rd
26 fnYyh jksM+ Hkkuiqj ,e0Mh0,0 lkbZM Jh xq#}okjk ls Hkkuiqwj QkVd rd

27 eqjknkckn jksM+ iqfyl pkSdh ls Hkkuij <kck rd lQkbZ dk;ZA

28 /kukSjk jksM+ ck;h lkbM ckykth dh nqdku ls jsyos QkVd rd 
ukyk lQkbZ dk;ZA29 /kukSjk jksM+ nka;h lkbM iqfyl pkSdh ls T;ksfr flusek dh ekfdZV rd  

30 fnYyh jksM+ eNyh e.Mh cka;h lkbZM fctyh VªkaliksVZ ls ukbZiqjk gkasrs gq;s 
;q0,l0,0 fcLdwV QSDVªh rd

31 fnYyh jksM+ Kkuh] Hktu gksVy okyh lkbM ckykth dh nqdku ls 
Jh lkaln th QSDVªh rd ukyk lQkbZ dk;ZA 

32 uoknk jksM+ ck;h lkbM [kku VSUV gkml ls dkjesy ifCyd Ldwy rd 

33 uoknk jksM+& nk;h lkbM fctyh VªkaliksVZ ls dkjesy Ldwy rd

34 Hkkuiqj [kkylk esa gksVy ls f'ko efUnj rd nksuks lkbZMks ds ukysA

35 lnYysiqj jksM+ nksuks lkbM ds ukysA 

36 frxfj;k esa f'ko efUnj ls rsok ds ukys rd y0 1000 eh0 o pkS0 2 fQV

37 jsyos LVs'ku ls Qktyiqj QkVd rd] y0 1000 eh0 o pkS0 1 eh0

38 jsyos LVs'ku ls Hkkuiqj QkVd rd] y0 1000 eh0 o pkS0 1 eh0 
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dk;kZYk; uxj ikfydk ifj’kn xtjkSyk tuin vejksgk 
 
List of road stretches made pothole free 
 
1- ekS0 y{ehuxj esa esu jksM ls gkbZos rdA 
2- ekS0 ukbZiqjk esa gkbZos ls f”ko efUnj rdA 
3- ekS0 frxfj;k esa jsyos Økflax ls dk”khjke dkyksuh rdA 
4- cLrh esa f”ko efUnj ls vgjkSyk jksM rdA 
5- ekS0 cq)cktkj esa eSu jksM cSad dkyksuh rdA 

Annex-RD-2
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dk;kZYk; uxj ikfydk ifj’kn xtjkSyk tuin vejksgk 
 
Total Number of Water Tankers-03 
Total Number of Water Sprinklers-03 
Frequency of Movement Plan-  
1-Indira Chowk To Basti 
2-Indira Chowk To Khadgujar Chowk 
3-Indira Chowk To Fazalpur 
4-Indira Chowk To Railway Over Bridge 
5-Chupla Chowk To Industrial Area 
6-Chupla Chowk To Bhanpur (Service Lane) 
Length Of roads Cleaned Per Week-15 KM. 

Annex-RD-3
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S.No Consignee Item
Lot

No.
Quantity

Delivery Start
After

Delivery To Be
Completed By

1

Designation: -

Email ID: buycon1.npp.gajraula@gembuyer.in

Contact: -

GSTIN: -

Address: office of executive officer Nagar Palika Parishad Gajraula

Distt Amroha,

JYOTIBA PHULE NAGAR, UTTAR PRADESH-244235, India

Road

Sweeper
- 1 17-Mar-2021 01-Apr-2021

Consignee Detail

# Item Description Category Name Model HSN Code
Ordered
Quantity

Unit

Price
(Inclusive
of all Duties
and Taxes
in INR)

1

 Road SweeperProduct Name :

 ENSOLBrand :

 Registered BrandBrand Type :

 OEM verified catalogueCatalogue Status :

 OEMSelling As :

Road Sweeper EM-RS5.0 HSN not specified by seller 1 pieces 4,344,000

Total Order Value (in INR) 4,344,000

Product Details

*GST / Tax invoice to be raised in the name of - Consignee

Seller Details

GeM Seller ID: EFFF180000095521

Company Name: ENSOL MULTICLEAN EQUIPMENTS PRIVATE LIMITED

Contact No.: 09414072242

Email ID: info@ensolindia.com

Address:
401,Neelkanth,Bhawani Singh Road,Sahakar Bhawan Ke Samne,

Jaipur, RAJASTHAN-302005, -

MSME verified: Yes

GSTIN: 08AABCE2449P1Z9 , 08AABCE2449P1Z9

Paying Authority Details

Payment Mode: Offline

Designation: ACCOUNTS CLERK

Email ID: pay1.npp.gajraula@gembuyer.in

GSTIN: -

Address:

office of executive officer Nagar Palika Parishad

Gajraula Distt Amroha,

Jyotiba Phule nagar, UTTAR PRADESH-244235, India

Financial Approval Detail

IFD Concurrence: No

Designation of Administrative Approval: Chairperson/Executive officer

Designation of Financial Approval: Chairperson/Executive officer

Buyer Details

Designation: JUNIOR ENGINEER JAL

Contact No.: -

Email ID: buycon1.npp.gajraula@gembuyer.in

GSTIN: -

Address:

office of executive officer Nagar Palika Parishad

Gajraula Distt Amroha,

JYOTIBA PHULE NAGAR, UTTAR PRADESH-244235,

India

Organisation Details

Type: State Local Bodies

Ministry: -

Department: Urban Development Department Uttar Pradesh

Organisation

Name:

e-Municipalities - eServices to citizens and Employees of Urban

Local Bodies of Uttar Pradesh

Office Zone: NAGAR PALIKA PARISHAD GAJRAULA DISTRICT AMROHA

Bid/RA/PR No:GEM/2021/B/1081064

17-Mar-2021Generated Date:

 GEMC-511687783532827Contract No:Contract
Annex-RD-5
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Specification Sub-Spec Value

Generic Parameters

Type of Road Sweeper Truck Mounted Sweeping Machine

Main Engine Capacity(cc) 5005

Make of Chassis TATA MOTORS

Type of Chassis Frame Multi Ladder Type

Category of Vehicle for which Chassis to be used
Medium Capacity Commercial

Vehicles

Type of Chassis Chassis without facecowl

Type of Fuel Diesel

Vehicle Emission Complaince BS-VI

Fuel Consumption ( declared by OEM as certified by Test Agency under Rule 115of CMVR 1989)

(Ltr/Hr)
4

Speed, Max (Km/Hr) 80

Max Engine Power BHP (BHP@rpm) 177

Max Engine Torque (N-M@rpm) 700

Main Engine Aspiration Turbocharged Intercooled

No of Cylinder in Main Engine 4

Fuel Tank Capacity (Ltrs) 225

Width of Chassis (mm) 2440

Gradeability of Vehicle with load( %) 22

Gradeability of Vehicle without load( %) 24

Ground Clearance (mm) 252

Wheel Base (mm) 4200

Kerb Weight (kg) 5825

Gross Vehicle Weight (kg) 18500

No of Axle 2

Axle Configuration ( No of Outside Tyre x No of Driving Tyre) 4x2

Type of Front Axle and Suspension System Parabolic

Type of Rear Axle and Suspension System Multileaf

Type of Vehicle Tyre Radial

Size Of Front Tyres (mm) 900

Size Of Rear Tyres (mm) 900

Chassis Transmission System Manual

No. of Speed/ Forward Gears 7

Type of Steering Power Operated

Turning Radius,Min (mm) 15700

ABS Fitted Yes

Front Vehicle Brake Drum

Rear Vehicle Brake Drum

Type of Clutch Dry Friction type

Sweeping Speed (Km/Hr) 10

Product Specification for Road Sweeper
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Certification Chassis Certification ARAI/VRDE/ICAT No. AAFN 0260 V02

Performance Parameters

Battery Warranty (Months) 12

Warranty Distance unlimited during warranty period(km) Yes

No. Of Free Service 4

Standard Sparewheel with carrier mounted on chassis and Tool Kit Yes

Warranty Time (Months) 12

Constructional

Parameters

Length of Chassis (mm) 8570

Height of Chassis (mm) 2634

Size of Wheel (mm) 510

Speed Governers Yes

Auxiliary Diesel Engine for Hydraulic and Pneumatic Operation Yes

If Yes Auxiliary Diesel Power (HP@rpm) 101

Auxiliary Diesel Engine Transmission Centrifugal Clutch

Auxiliary Diesel Engine fuel tank Capacity (Ltrs) 150

No. of Cylinders in Auxiliary Diesel Engine 4

No. of Centre Brush in Sweeping System 1

Diameter of Centre Brush (mm) 400

Material of Centre Brush Mixed -Steel + Nylon

No. of Side Brush in Sweeping System 2

Side Brush Diameter (mm) 600

Main Broom Diamter (mm) 400

Main Broom Length (mm) 1500

No. of Main Broom 1

Main Broom Material Mixed -Steel + Nylon

Sweeping Width (mm) 1800

Hydarulic System Yes

Pneumatic System Yes

Dust Collector Container capacity (Cu-m) 5

Dust Collector Container Material Stainless Steel

Thickness of sheet from Dust Collector Container Made (mm) 4

Type of Filter used in Dust Control Plate Filter

Tipping Angle (Degree) 45

Dumping Height (mm) 2200

Collector Mechanism Vaccum Based

Blower Speed (RPM) 2200

Blower Rating (m3/min) 300

Suction Hose (metres) 5

Water Jetting Pump( Pressure Type) Yes

Water Pump Pressure (Bar) 100

Water Tank Capacity (Ltrs) 600
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Terms and Conditions

1. Special terms and conditions

 ARAI of complete product / equipment. If it is not available then ARAI of chassis will be required along with confirmation from supplier (OEM/fabricator only) that1.1

they are conforming the CMVR rules for compliance of equipment and registration of equipment with RTO is their responsibility.

 Only bid /RA option will be available for buyer as these equipments are not standard and freight Intensive product.1.2

 Test reports if any, desired by buyer will be provided by seller at the time of supply.1.3

 Operational and maintenance contract if desired by buyer will be provided as per their requirement.1.4

 Delivery period will be 90 days (normal).1.5

2. General Terms and Conditions

 This Contract between the Seller and the Buyer, is for the supply of the Goods and/ or Services, detailed in the schedule above, in accordance with the General2.1

Terms and Conditions (GTC) as available on the GeM portal (unless otherwise superseded by Goods / Services specific Special Terms and Conditions (STC) and/ or

BID/Reverse Auction Additional Terms and Conditions (ATC), as applicable

  Free Delivery at Site including loading/unloading. In respect of items requiring installation and / or commissioning and other services in the2.2 Terms of delivery:

scope of supply (as indicated in respective product category specification / STC / ATC), and the cost of the same is also included in the Contract price.

 Contracted goods should be delivered at the consignee or designated delivery location as per the working time of the buying organisation. Seller may get the2.2.1

same confirmed from consignee before scheduling delivery.

 A copy of the contract should be available with the messenger / dispatching agency that delivers the Goods at consignee / delivery location (preferably pasted /2.2.2

attached outside the consignment / package) for easy reference and ease in delivery acceptance.

  The Delivery Period/Time shall be essence of the Contract and delivery must be completed not later than such date(s). Any modification thereto2.3 Delivery period:

shall be mutually agreed and incorporated in the Contract as per the provisions of the GTC.

  If the Seller fails or neglects to observe or perform any of his obligations under the contract it shall be lawful for the Buyer to forfeit either2.4 Performance Security:

in whole or in part, the Performance Security furnished by the Seller.

  Contract Prices are all inclusive i.e. including all taxes, duties, local levies / transportation / loading-unloading charges etc. Break up of GST2.5 Taxes and Duties:

shall be indicated by the Seller while raising invoice / bill on GeM. While submitting the bill / invoice Seller shall undertake that the Goods and Services Tax (GST)

charged on this bill is not more than what is payable under the provision on the relevant Act or the Rules made there under and that the Goods on which GST has

been charged have not been exempted under the GST Act or the Rules made there under and the charges on account of GST on these goods are correct under the

provision of that Act or the rules made there under.

  Contract Prices are all inclusive hence no reimbursement over and above the contract price(s) shall be allowed to seller2.6 Octroi Duty and / or other local taxes:

towards payment of local taxes (such as levy of town duty, Octroi Duty, Terminal Tax and other levies of local bodies etc).

  The provisions of limitation of liability between Buyer and Seller as given in the GTC shall be applicable here.2.7 Limitation of Liability:

  The provisions of DISPUTE RESOLUTION BETWEEN BUYER AND SELLER as given in the GTC shall be applicable here.2.8 Resolution of disputes:

Material to be used in manufacturing of water tank Mild Steel

Thickness of Sheet to be used in water tank (mm) 3

Spray Location On side brushes

Engine Oil Pressure Level Indicator in Control Panel Yes

Engine Cooling Liquid Temperature Indicator in Control Panel Yes

Fuel Gauge Indicator in Control Panel Yes

Operating Hour Meter Yes

Locking/Unlocking of Rear Dumper Discharge Container Yes

Lowering/Lifting of Rear Dumper Discharge Container Yes

Counter Weight No

If yes Counter Weight (kg) 0

Paint Automotive Paint
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Note: This is system generated file. No signature is required. Print out of this document is not valid for payment/ transaction purpose.

  If the Seller fails to deliver any or all of the Goods/Services within the original/re-fixed delivery period(s) specified in the contract, the Buyer2.9 Liquidated Damages:

will be entitled to deduct/recover the Liquidated Damages for the delay, unless covered under Force Majeure conditions aforesaid, @ 0.5% per week or part of the

week of delayed period as pre-estimated damages not exceeding 10% of the contract value without any controversy/dispute of any sort whatsoever. In case, Service

Level Agreement (SLA) is applicable the same shall be applicable for the Contract.

 2.10 Financial Certificate:

 The expenditure involved for this purpose has received the Sanction of the competent financial authority.2.10.1

 The funds are available under the proper head in the sanction budget allotment for the concern financial year.2.10.2

 I have been fully authorized by the department to sign the supply order or incur the liability of the Goods being ordered.2.10.3

 The bidder should submit a self declaration to the effect in bidder's official letter head that their agency have not been black listed by any Agency whatsoever till2.11

date.

3. Additional Terms and conditions

 Timely Servicing / rectification of defects during warranty period: After having been notified of the defects / service requirement during warranty period, Seller has3.1

to complete the required Service / Rectification within 5 days time limit. If the Seller fails to complete service / rectification with defined time limit, a penalty of 0.5% of

Unit Price of the product shall be charged as penalty for each week of delay from the seller. Seller can deposit the penalty with the Buyer directly else the Buyer shall

have a right to recover all such penalty amount from the Performance Security (PBG).Cumulative Penalty cannot exceed more than 10% of the total contract value

after which the Buyer shall have the right to get the service / rectification done from alternate sources at the risk and cost of the Seller besides forfeiture of PBG. Seller

shall be liable to re-imberse the cost of such service / rectification to the Buyer.

 IMPORTED PRODUCTS: In case of imported products, OEM or Authorized Seller of OEM should have a registered office in India to provide after sales service3.2

support in India. The certificate to this effect should be submitted.

 Scope of supply (Bid price to include all cost components) : Supply Installation Testing Commissioning of Goods and Training of operators and providing Statutory3.3

Clearances required (if any)

 Bidder Turn Over Criteria: The minimum average annual financial turnover of the bidder during the last three years, ending on 31st March of the previous financial3.4

year, should be as indicated in the bid document. Documentary evidence in the form of certified Audited Balance Sheets of relevant periods or a certificate from the

Chartered Accountant / Cost Accountant indicating the turnover details for the relevant period shall be uploaded with the bid. In case the date of constitution /

incorporation of the bidder is less than 3 year old, the average turnover in respect of the completed financial years after the date of constitution shall be taken into

account for this criteria.

 OEM Turn Over Criteria: The minimum average annual financial turnover of the OEM of the offered product during the last three years, ending on 31st March of3.5

the previous financial year, should be as indicated in the bid document. Documentary evidence in the form of certified Audited Balance Sheets of relevant periods or a

certificate from the Chartered Accountant / Cost Accountant indicating the turnover details for the relevant period shall be uploaded with the bid. In case the date of

constitution / incorporation of the OEM is less than 3 year old, the average turnover in respect of the completed financial years after the date of constitution shall be

taken into account for this criteria. In case of bunch bids, the OEM of CATEGORY RELATED TO primary product having highest bid value should meet this criterion.

 ISO 9001: The bidder or the OEM of the offered products must have ISO 9001 certification.3.6

 Bidder's offer is liable to be rejected if they don't upload any of the certificates / documents sought in the Bid document, ATC and Corrigendum if any.3.7

 The bidder is required to upload, along with the bid, all relevant certificates such as BIS licence, type test certificate, approval certificates and other certificates as3.8

prescribed in the Product Specification given in the bid document.

 Material Test Certificate Should Be Sent Along with The Supply. The Material Will Be Checked by Buyer's Lab & the Results of the Lab will be the Sole Criteria for3.9

Acceptance of the Item.

 Dedicated /toll Free Telephone No. for Service Support : BIDDER/OEM must have Dedicated/toll Free Telephone No. for Service Support.3.10

 Escalation Matrix For Service Support : Bidder/OEM must provide Escalation Matrix of Telephone Numbers for Service Support.3.11

 Availability of Service Centres: Bidder/OEM must have a Functional Service Centre in the State of each Consignee's Location in case of carry-in warranty. (Not3.12

applicable in case of goods having on-site warranty). If service center is not already there at the time of bidding, successful bidder / OEM shall have to establish one

within 30 days of award of contract. Payment shall be released only after submission of documentary evidence of having Functional Service Centre.
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dk;kZYk; uxj ikfydk ifj’kn xtjkSyk tuin vejksgk 
 
Night washing of roads with STP treated water twice a week is being 

done regularly 
 
1-Indira Chowk To Basti 
2-Indira Chowk To Khadgujar Chowk 
3-Indira Chowk To Fazalpur 
4-Indira Chowk To Railway Over Bridge 
5-Chupla Chowk To Industrial Area 
6-Chupla Chowk To Bhanpur (Service Lane) 
Length Of roads Cleaned Per Week-15 KM. 
 

Annex-RD-6
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List of Black-topping of unpaved road 

Sl.No. Name of roads Length (km) 

1.  हाॅ ट ममक्स सड़क निमााण काया एि0एच0-24 से अजय कुमार के मकाि 
तक एम0डी0ए0 काऱोिी में। 

15 Km 

2.  हाॅ ट ममक्स सड़क निमााण काया जफर अऱी के मकाि टैनिस ग्राउण्ड तक 
एम0डी0ए0 काऱोिी में। 

3.  बी0एम0/एस0डी0सी0बी0सी0 का काया इन्द्रा चौक चौराहे से डाकखािे के 
नतराहे तक पािी टंकी साईड। 

4.  बी0एम0/एस0डी0सी0बी0सी0 का काया इन्द्रा चौक चौराहे से डाकखािे के 
नतराहे तक ज्ञाि भारती साईड। 

5.  बी0एम0/एस0डी0सी0बी0सी0 का काया फाजऱपुर फाटक से अवन्न्द्तका 
धमाशाऱा तक मण्डी रोड। 
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dk;kZYk; uxj ikfydk ifj’kn xtjkSyk tuin vejksgk 
 
End-to-end paving of the road 
 
1-Indira Chowk To Basti 
2-Indira Chowk To Khadgujar Chowk 
3-Indira Chowk To Fazalpur 
4-Indira Chowk To Railway Over Bridge 
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dk;kZYk; uxj ikfydk ifj’kn xtjkSyk tuin vejksgk 
 
Introduce water fountain at major traffic intersection 
 
1-Indira Chowk Beautification (Water Fountain). 
2-Khadgujar Chowk Beautification (Water Fountain).. 
3-Chaupla Chowk Beautification (Water Fountain). 
4-Near Bhanpur Railway Corrsing Beautification. 
5-02 Water Fountain in MDA colony. 
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dk;kZYk; uxj ikfydk ifj’kn xtjkSyk tuin vejksgk 
 
Create Proper Pedestrian Infrastructure 
 
1- [kknxwtj pkSd ls jsyos LVs”ku rd nksuks rjQA 
2- [kknxwtj pkSd ls bUnzk pkSd rdA 
3- bUnzk pkSd ls “kqDyiqjh rdA 
4- bUnzk pkSd ls fot;uxj ds dksus rdA 
5- bUnzk pkSd ls jsyos ds iqy rd nksuks vksjA 
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SL.No. Project Name Mobile No. District Date of Registration 

1 Gajraula Zone Six Lanning 7500114484 Amroha 19/02/2021 

2 Garbage Processing Center 8630093981 Amroha 08/10/2020 
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S.No. District 
Name

Name of Industry Sector (for Example- 
Sugar, Distillery etc.)

1 2 3 4
1 Amroha Jubilant Life Sciences Limited (Distillery Unit) Bhartiagram, Gajraula District- 

Amroha, 
Distillery

2 Amroha Jubilant Agri and Consumer Products Limited (Fertiliser Unit) Bhartiagram, Gajraula, 
Amroha.

Fertilzer

3 Amroha Jubilant Agri and Consumer Products Limited (Polymer Unit) Bhartiagram, Gajraula, 
Amroha.

Polymer

4 Amroha Jubilant Life Sciences Limited (Chemical Unit I) Bhartiagram, Gajraula District- 
Amroha.

Chemical

5 Amroha Jubilant Life Sciences Limited (Chemical Unit II) Bhartiagram, Gajraula, District- 
Amroha.

Chemical

6 Amroha Jubilant Life Sciences Limited (Power Plant) Bhartiagram, Gajraula, District- Amroha. Power Plant

7 Amroha Jubilant Life Sciences Limited (Estergum Unit) Bhartiagram, Gajraula, District- 
Amroha.

Estergum Unit

8 Amroha Coral News Prints Ltd. Gajraula, J.P.Nagar Paper
9 Amroha Kamakshi Papers Pvt. Ltd., Gajraula, Distt. Amroha Paper

10 Amroha Kaushambi Paper Mill Pvt. Ltd., Khasra No-138, Vill, Naipura Khadar, Teh, 
Dhanaura, Gajraula, Amroha

 Paper

11 Amroha Teva API India Ltd, A- 2/1, A-2/2, UPSIDC Industrial Area, Bijnor Road, Gajraula – 
244235 Dist.- Amroha , Uttar Pradesh.

Pharmaceuticals

12 Amroha Umang Dairies Ltd. 3 Km. Hasanpur road Gajraula, Amroha Dairy

13 Amroha Dairy India Pvt Ltd. Gajraula, Amroah. Milk Processing 
14 Amroha Best Crop Science LLP (Old Name Chemtura Chemicals India Pvt. Ltd),  C-2, 

Industrial Area Gajraula, Amroha.
Pesticides

15 Amroha Nirmal Fiber, Gajraula, Amroha. Fiber Unit

16 Amroha  Raunak Automotive Ltd, Gajraula, Amroha. Heavy Engineering

Red Industries Status

UP Pollution Control Board, Lucknow
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Action Plan 2021-22 for Crop Residue Management (Uttar 
Pradesh) 

 
 

Awareness Generation (IEC Activities) 

S.No. Activity  No. Period Coverage 

1 Advertisement in Print 
Media (Leading News 
Papers) 

Weekly July to August, 
2021 

75 Districts 

2 Million Farmers Schools 15000 July, 2021 10 Lac Farmers 

3 Kissano ki baat Vagyaniko 
ke sath online through NIC 

2 July & August, 
2021 

All Districts 

4 State Level Kharif Gosthi  1 June 2021 Headquarter 

5 District Level Kharf Gosthi 75 June –July 2021 75 Districts 

6 Bolck Level Kharif Gosthi 821 July to August 
2021 

821 Blocks 

7 Fixing of Hoardings  1328 Up to 31 August, 
2021 

At Block 
Headquarters : 

Mandies, 
Roadside, 

Market, Schools, 
Petrol Pump 

8 Audio Visual Clips on TV 14 Days 
(Two Times) 

September to 
October, 2021 

On Doordarshan 
& other popular 

Channels. 

9 Broadcast of Radio Jingles 14 Days 
(Two Times) 

September to 
October, 2021 

On Akashwani & 
other FM 
Channels. 

10 Display of Audio Video Film  15  July to August 
2021 

To be prepared 
by Headquarter 
& displayed at 

different 
Gosthies and 

training 
programmes 

11 Distribution of Leaflets 10 lac May to July, 
2021 

75 Districts 

12 Demonstration of 
implements 

500 Ha. October, 2021 75 Districts 

13 Training of progressive 
farmers 

24,333 July to Nov., 
2021 

1-At government 
training Institute 
of the 
department 
2-At 84 KVKs 
(05 training each 
of 50 farmers at 
every KVK) 
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Comprehensive Action Plan 2021-22 for Crop Residue 
Management (Uttar Pradesh) 

 
 

1-Awareness Generation (IEC Activities) 

S.No. Activity  No. Period Coverage 

1 Advertisement in Print 
Media (Leading News 
Papers) 

Weekly July to August, 
2021 

75 Districts 

2 Million Farmers Schools 15000 July, 2021 10 Lac Farmers 

3 Kissano ki baat Vagyaniko 
ke sath online through NIC 

2 July & August, 
2021 

All Districts 

4 State Level Kharif Gosthi  1 June 2021 Headquarter 

5 District Level Kharf Gosthi 75 June –July 2021 75 Districts 

6 Bolck Level Kharif Gosthi 821 July to August 
2021 

821 Blocks 

7 Fixing of Hoardings  1328 Up to 31 August, 
2021 

At Block 
Headquarters : 

Mandies, 
Roadside, 

Market, Schools, 
Petrol Pump 

8 Audio Visual Clips on TV 14 Days 
(Two Times) 

September to 
October, 2021 

On Doordarshan 
& other popular 

Channels. 

9 Broadcast of Radio Jingles 14 Days 
(Two Times) 

September to 
October, 2021 

On Akashwani & 
other FM 
Channels. 

10 Display of Audio Video Film  15  July to August 
2021 

To be prepared 
by Headquarter 
& displayed at 

different 
Gosthies and 

training 
programmes 

11 Distribution of Leaflets 10 lac May to July, 
2021 

75 Districts 

12 Demonstration of 
implements 

500 Ha. October, 2021 75 Districts 

13 Training of progressive 
farmers 

24,333 July to Nov., 
2021 

1-At government 
training Institute 
of the 
department 
2-At 84 KVKs 
(05 training each 
of 50 farmers at 
every KVK) 
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2-Availability of implements  to indviduals farmers and Farm          
Machinery Banks to FPO's & Societies 

- Crop Residue Management implements will be made available to  the 
individual farmers and Farm Machinery Banks to FPO's,  Societies and 
Panchayats under Centrally Sponsered Promotion of Agricultural 
Mechcnization for In Situ management of crop residue Scheme. 

Individual Farmers : 
- CRM implements will be made available at 50% subsidy from CRM 

scheme and other implements at 40% -- 50% subsidy from Submission on 
Agrcultural Machenization Scheme(SMAM). 

Farm Machinery Banks : 
- Farm Machinery Banks will be provided at 80% subsidy in the following 

manner. 
(a) FMB of Rs. 5 – 15 Lakh to FPO's farmer Societies, Cooperative 
Societies and Cane Societies. 

- Rs. 5.00 Lakh   -  from CRM Scheme  -   CRM Implements 

           80% subsidy is Rs 4.00 Lakh  

- Rs. 10.00 Lakh–From SMAM Scheme– CRM and Other implements     
       80%  subsidy is Rs. 8.00 Lakh 

(b)  FMB of Rs. 5.00 Lakh – To Cooperative , Cane Soicieties &  
                                        Panchayats 

     80% subsidy i.e. Rs. 4.00 Lakh from CRM   
     Scheme 

Progress of Implement Distribution (Till 2020-21 : 
- Individual Farmers       31501  
- Farm Machinery Banks to Societies and FPO's 

(a)  Rs. 5.00 – 15.00 Lakh      4750 
(b) Rs. 5.00 Lakh             900 

Action Plan for 2021-22 
Individual Farmers at 50% subsidy  
        CRM Scheme        7160 
Farm Machinery Banks at 80% subsidy- 

(a) Rs. 5.00 to 15.00 lakh to FPO's, Farmer Societies    800 
(Rs. 5.00 Lakh from CRM Scheme 
Rs. 10.00 Lakh from SMAM Scheme) 

(b) Rs. 5.00 Lakh from CRM Scheme  
(Cooperative Societies, Cane Societies & Panchayats)   900 
Time Line 

- Empanalment of Manufacturers - By 15 April, 2021  
- Selection of Beneficiaries  - By 30 June, 2021  
- Distribution of Implements  - By 30 September, 2021 
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3- Innovative Activities 
 
1-Flodding of field after harvesting and chopping of stubble in the field as 

adopted successfully in Pilibhit distritct in the year 2020-21  

2-Digging of compost pit and putting the stubble in these pits and leaving for 

decomposition through spray of waste decomposer as adopted in many 

districts 

3-Farmers would be encouraged to bring Parali to cow shelters and take cow 

dung from their as successfully done in Unnao district.  

4-Use of waste decomposer :- In the year 2020-21 farmers were distributed 

waste decomposers free of cost. Culture was prepared from 100 ML waste 

decomposer solution by mixing Besan/Jaggery in it. This culture was spread 

on the stubble and stubble decomposed in 25 to 28 days. One bottle of 100 

ml is sufficient for one acre field. 

 In the year 2020-21 - 2.62 Lakh bottles  brought from National Centre of 

Organic Farming approved firm and 4000 capsules from IARI, Pusa, New 

Delhi and  were distributed to the farmers free of cost. 

In the year 2021-22 - Ten Lakh bottles are planned to be made available to 

the farmers by the end of August 2021. 

 

4- Supplying Stubble to Cow Shelters : 

 Uttar Pradesh has 5226 Cow shelters in the state in which 5,63,856 Cows 

are housed. These require regular supply of fodder for feeding. 

 25% of stubble can be mixed with their fodder for feeding. These shelters 

need stubble to be spread on the floors also to save cow from severe winters. 

This is an innovative activity started by UP Government in which stubble from 

field to cow shelters was supplied. Labour cost for collection was met by 

MNREGA and transportation was done by Animal Husbandary Department. 

Progress : 

Year Stubble Supplied 

2020-21 43,901 MT 

2021-22 (Proposed) 50,000 MT 
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